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[Dr. Kartikeswar Patra)

workers have been doing the job with the
expectation of regularisation of their services:
Most of them have crossed the age bar to
beconsideredfor getting regularservice inother
departments. The authorities instead of
regularisingtheseworkers arefillingthe regular
vacancies by bringing personnel on transfer
from other circles and denyingthem the right of
regular employment. This process also eats
away the scope of getting regular service by
seasonal Khalasis ofthiscircle.

|, theretore, urge uponthe Central Government
toregularise the services of seasonal Khalasis
working under the Eastem Rivers Circle, Central
Water Commission, Bhubaneswar.

(ix)Need to clarify the criteria forincluding
new castes inthelist of Scheduled Castes
and ScheduledTribes

- SHRI DATTATRAYA BANDARU
(Secunderaba): The Hon. Minister of Welfare
has made astatementthatabout 100 castes will
beincludedinthe Listof Scheduled Castes and
Tribes. This willbeadanger unless the basis of
recognition of these castesis cleary enunciated
andthe criteria are free from any ambiguity.

The Constituent Assembly had evolved
various principles, criteria and norms for
recognition of various castesforinclusioninthe
SC/ST Lists by constituting a sub-committee
headed by Sardar Vallabhai Patel. The
fundamentalsine qua nonforrecegnisingany
caste were the criteria of untouchability and
socialinequality. These two qualities formedthe
solke reasoning of the entire matter. The members
of any caste were removed from the normal
pattern of social activity by the larger social elite
provedtobe a sound reasoningforidentifying
that caste as either SC or ST.

An example of arbitrary recognition of such
" castesis that of the Mochi community of Gujarat.
Infact, this cobbler community is affluent witha

MAY 4,1993

Demands forGrants (General), 744
1993-94 Ministry of Agriculture
wealthy standingin society. From another point

" of view, we find that a particular caste in one

Stateis notincludedin the same categoryasin
ancther States. Thereis amove eventobringthe
Christians underthis ambit.

Iwould requestthe Hon. Minister of Welfare
tomake a statementin the House clarifyingthe
critena, norms and basis forselectingthe castes
forinclusion ofthe 100 castes anew under SC/
ST. Athoroughdiscussiononthe subjectonthe
floor of the Parliamentis neededto reviaw and
analyse the basic roots of this concept. | also
suggestthata Commissionbeformedto review
the socio-economic backwardness ofthe castes
dentifiedforthis purpose and amive atacommen
denominatorfor allthe new entires without any
chance for discrimination or favour.

MR. DEPUTY SPEAKER: The House
stands adjournedfor Lunch and we willmeet
once again at2.30 PM.
13.41hrs

The Lok Sabha then adjournedfor Lunch
nil thirty minutes past Fourteen of the clock.
14.35hrs.
The Lok Sabha re-assembled after Lunch at
Thirty Five minutes past Fourteen of the
Clock
[English]

[MR.DPUTY SPEAKER inthe Chair}

DEMANDS FOR GRANTS (GENERAL),
1993-94

(i) Ministry of Agriculture- CONTD.

MR.DEPUTY SPEAKER: ShriRam Pujan
Patelto speak now. ShriPatel, there are many
otherhon. Members who wantto participate in
this debate. Therefore, | request youto kindly
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speak forfive or six minutes so that other hon.
Members also can participate. Many points
have alreadybeencovered. lfthereareany other
points, youcan justcoverit.

L}

[ Trans.fa tion)

SHRIRAM PUJAN PATEL (Phulpur): Mr.
Deputy Speaker, Sir, five minute is too less,
eventhen | willtry my level best. )

Mr. Deputy Speaker, Sir, onthe 30th ofthe
lastmonth and duringthe discussion onthe last
year's budget, | had said that the removal of
fertilizer subsidy would reduce its consumption
as farmers in our country are not prosperous
enough, for putting bettarfertilizers intheir fields.
This will reduce the foodgrain production and
make its import necessary. Inthe reply tothe
Unstarred Question number 6267 dated
21.4.1993the hon. Prime Minister hadtold that
duetohikeinthe prices of manure andfertilizers
the sale of Di-Amonia Phosphate and Potash
had fallen by 30 per cent and 55 per cent
respectively. But later he said that there had
beenno adverseimpactof it on the production
of Rabi Crop during 1992-93. Through you, |
would like té know fromthe Govemmentasto
whenit will sense the adverse impact of it, will
it realise at that time when the production of
foodgrains, willfall and we will startimporting
the foodgrains fromforeign countries. | think that
itwillbe very unfortunate situation for the country.

The hon. Minister of agriculture is himselfa
farmer andis aware of these facts very well. In
Advisory Committee of the Ministry of Agriculture
he assures us severaltimes thatthe country will
notgoforimport of foodgrains. | wouldlike tosay
that the arrangements. for self-sufficiency in
foodgrains shouldbe made sothat we neednot
impert it from abraod. Just now the Finance
Minister has made a statement regarding
restoring the fertilizer subsidy which was
withdrawn earlier. If it is so, this is a goodthing
as Sainik Kabir Das has said “Kahe Kabir Jaye
De Vahi, JoJab Chete Tab Se Sahi" meansit
is better late than never, if the Govemment

understands this even now, itis very good. The
Govemmentshould make an arinouncement in
this regard immediately because last time the
Prime Minister has assured that a relief only for
Rs.365 crores was gven and there is noprovision
for it in the budget of current year. It is my
submission to the Government that the Minister
of Agriculture should make astatementin the
Housetoday itself and tell us clearly astohow
much relief he is going to provide tothe farmers
onmanures andfertilizers sothatfarmers could
be encouraged to increase the production of

foodgrains.

Indiais a country which has almostallnatural
resources but we are willing to run this country
on the guildelines framed by the Westem
Countries. india has its own civilization culture
and heritage, we cannotimprove the economic
condition of the country by following the guidiines
given by foreigners. The hon. Minister may be
aware of the fact that the field, in which cowdung
manure, compost and green manure are used,
has more water absorbing power and the field,
mwhichfertilizersis used needs more irmgation.
There is a need to make a research in this
respects we should use such fertilizers as may
improve the water absorbing capacity ot soil, so
thatthere could be less need of irrigation.

Mr. Deputy Speaker, Sir, through you | would
like to draw the attention of the hon. Minister
towards the Dunkal proposal. Pecple are shouting
and discussing about Dunkel proposal
everywhere but |, myself could not understand
what actually itis the Commerce Minister says
that there will be no harm through Dunkel
proposals to the country and the Minister of

Agricutture says that if there will be any adverse

_impactdiiton agnculture thenthe proposal will

be rejected. So it is my submission that the
features of Dunkel proposal shouldbe laidon the
Table ofthe House and discussed inthe House
so thatwe could know the pros andcons of the
Dunkel proposal, otherwise there will be no
remedy for the loss country will suffer through it.
So the harmful aspects of Dunkel proposal
should be excluded by the Government. The



’

747 Demands for Grants (General),
[Sh. Ram Pujan Patel]

Government should pay attentiontowards the
scientists who had developed the quality seeds
through researches and had made the country
self-sufficientinthe field of foodgrains.

Lasttime whenthis House was discussing
the same topic the hon. Speaker had said that
there should be adequate deliberations onthis
subject. Today we talk of providing agriculture
the status of industry but | would liketo say that
industry is being runby machinerybutagnculture
depends on nature sowhile providingagriculture
the status of industry this factor shouldbe taken
into account and only the required amount of
status shouldbe givenbecausetoday farmers
are being hrassedby police inspectorsonly. but
after getting the status of industry. the farmers
would be harassed by industrial inspectors,
income tax inspectors and several otherstoo.
There are otherseveral methods. whichcanbe
adoptedforthe welfare offarmers.

Hon. Mr: Deputy Speaker. Sir. if youtake an
accountofthe ten-yearcropcircle of farmers.
you willobserve thatthere is good crop only for
two years. forthe other two years crop maybe
average. there is problem of drought. flood and
pest for the remaining six years causing
destruction ofcrops. Thus havingaverage crop
fortwo years and goodcrop fortwo years arenot
enoughto makefarmers prosperous. Despiteall
thesethings. ithasbeen recommendedinthe
report of the commission which was set upin
respectof agriculture thatincome tax should be
imposedon agriculture. The peoplewho suggest
toimpose incometax onfarmers donotknowthe
actual economic conditions of farmers. The
Agricultural Minister's announcement thatthere
will be notax on agriculture have given a great
relieftothe farmers of the country.

Sir, the Governmentannounces supportprice
foranumber of agricufture produce but does not
openany purchasingcentre for purchasingother
agricultural products at support price except
wheatandrice. Thisharmsthefarmers. ltneeds
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areview of the situation. The attention shpuld
alsobepaidtothe problemoffoodgrainssto :
Thereis noproperstorage facility for more tigary! -
50% ofthefoodgrains. whetheritis storedby FC
or CWC. The currgnt year's budget has a
provision of Rs.422 croretoimprovethestorage
capacity. Butthereisagreatneed for utilisingthe
existing storage capacity properly instead of
constructingnew storage buildings. 1 think it will
increase corruption.

Hon. Mr. Deputy Speaker. Sir. you are
repeatedly orderingto conclude. so lwillnotgo
into details of any thingand in short | would like
to say something about land reforms which is
beingemphasised everytime. Land ceiling has
been enforcedin some parts of the country but
ithas notbeenimplemented all overthe country.
It should be made effective through-out the
country. Itis my submission to the Minister of
agriculturethatasthereisa Cellingontheland
so there should be a Ceiling on money also.
because without it. upliftment of poor is not
possible.

| would like to say that the Government
should pay special attention towards soil
conservation. because soilerosionistoomuch,
Thousand millions of rupees are beingspentin
the name of soilconservation but the resuitis nil
soyoushouldprovide themoney allocatedtothe
purpose of conservationtofarmers directly.

There should be some concrete rules to
complete the consolidation of fields within a
certain period inthe villages. The turn of next
consolidation comes but the earlier cases of
consolidation stillremain pending before the
court. ltisasayinginthevillagesthatthereis no
chance of dacoity for the next 20 years in the
villages where once consolidationtakesplace.
The officials extract bribe from farmers causing
them more poor. In Uttar Pradesh, a rule has
beenformulatedthat consolidation willbe atter
everytwenty years.

Inavillage in my area Phulpur during 1976
SC/STpeople wereissuedland leasewhichhas
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beencancelledwithout anyinformation. lwould
like to say that such persons who commit such
mischiefwith SC/ST people shouldbe punished
according to the provisions made in the
constitution of India. | hope that everyone will
work forthe welfare of the country.

There are several points regarding
cooperative. Theamount of moneywaivedofffor
cooperatives every year provides benefittothe
big officials. poor people have to suffer
imprisonment for it. DuringJanata Dal regime
there hadbeen abiguproar overthe decision of
waiving offloans uptotenthousand, now Harshad
Mehta has swallowed a bigamount of money
andnoone knows the exactquantity ofthe same.

Withthese words | conclude andthank youtfor
providingme an opportun iry tospeak.

SHRISUBRATA MUKHERJEE (Raiganj):
Mr. Deputy Speaker. Sir, ShaheedBhagat Singh
15 one of the freedom fighters whom the country
willeverremember with great respect for their
contributioninfreedom struggle. He sarificed
hishifeforthe freedom of the country. Atthetime
ofexecution he said-

Sartaroshi Ki Tamanna Ab Hamare Dil
MeinHau,

Dekhana Hai Jor Kitana Bajue KatilMein
Hai.

| have come for the first time in tenth Lok
Sabha. Itisclearthatthe budgetpresentedbythe
Finance Ministerforthe currentyearhasbeen
formulated under the IMF and World Bank
directions. The Finance Minister has repeated
the couplet while presenting the budget. The
budgetpresentedforthecurrentyearisnotinthe
interest pf the country's development.

Itis a matter of deepregret thatnoseparate
allocation has been made for agricultureinthe
Budget. This would also affectagnculture. The
Minister of Agriculture may please pay attention
ton.

The Minister of Finance has stated that the
keytoeconomicadvancement isthe reformation
inagriculture. | also agree to this. Itwould not
have beenwrongto expect thatthere wouldbe
budgetary support for agriculture but our
expectations did not matenalise. Agriculture
sectorhas beenneglectedmost. Afterthe Fourth
Five Year Plan, emphasis has notbeenlaid on
agriculturein any ofthe Five Year Plans. Inthe
First Five Year Plan ten per cent of the total
allocation envisagedwas spent on agriculture.
In Fourth Five Year Plan. it rose to 12.9%.
Thereafter, ithas beenconstantly goingdown.
Dunngthe Seventh Five Year Planitcame down
t05.7%. InEighth Five Year Planitcame down
to 5.2% whichis the lowest.

The Minister of Finance spoke ongrants for
agriculture. Much emphasis was laid on
agriculturethis year. Allocation for it has been
raisedto 36%. Isitture that much emphasis has
beenlaid on agriculture? Itis not so because
allocation for agriculture has notbeenmade in
the Eight Five Year Plan. Wherefromaprowvision
willbe made forthe expenditure thatexceedsthe
total expenditure incurred during five years?

To bring about reforms in agriculture,
emphasis will have to be laid on land reforms
first. The Central Govermment wants to absolve
itself from its responsibility by putting land
reforms under rural development while
agricultural reforms and land reforms are
complimentary toeach other. One cannot make
progresswithoutthe other. Leavingaside one or
twosstates. works forland reforms have notbeen
undertaken. A survey conducted by National
Sample Surveyrevealsthatinthe year 1953-54
the owners of one acre land were approximately
47°% andthetotalland intheir possessionrwas
only 1.57 percentofthetotalland of the country.
A slight change was noticed in 1982. The
percentage of this category of farmers rose to
48% andthetotallandintheir possession was
about2.75°¢ of the total land inthe country. On
the otherhand.in 1953-54theownersot 15acres
ofland were 7.72° candthey had 52.50%c ot the
total land in their possession. In 1982, the
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Ppercentage of this category of farmers come
down to 3.98% but they had in their possession
33.27%of the total agricultural land of the country.
Although it appears that the number of big
landlords continues to decline day by day but
this is not so. The number of families has
increased and there is division of land among
these families. Besides, in the wake of

enforcement of land ceiling laws, land owners

- have notsubmitted correctdate. They wentinfor
Benamitransactions of landbut the area ofland
intheir possession remainedthe same. Onthis
account, there is decline in their number.
Simiarly, achange was noticedin the category
of middie-class landiords. In 1953-54 the owners
ofland ranging from 2.5 acre to ten acre were
32.04% and the total land in their possession

. was 41.27%. In 1982, there had been a slight
decline in the number of such landiords and their
number came downto 29.3% butthelandintheir
possession there to 54.51 per cent. Allthese
things prove that in the case of land reforms, no
progress has been made at All India level.

Sofarasagricultural reforms are concemed,
peopie compare Punjab with other States. This
is S0 because capital has been invested in
agriculture in PUnjab. Agriculturaliandhas not
beendistributedthere, eventhentherewere 9.4
percent the people of this categoryin 1953-54
andthey had 58.04% of total agriculturallandin
their possession. Accordingtothe sample survey
conducted by the Government of India in 1982,
there were 5.5 percentowners ofsuch landand
whohad possessedforty percentofthetotal land
of Punjab.

| think it necessary to mention West Bengal
because land reformss have takenplacein West
Bengal. Acomparison with other states reveals
thatin 1953-54, there were 2. 59 percentlandionds
whohadin theirpossessionland exceeding 15
acre andthey hadintheir possession 26% ofthe
total agricultural land. Now it is 1993, some
change has come about in 10-11 years but
according e the survey report of 1982, the

number of such landlords is 0.29% whichis just
negligible and they have 4.21% land in their
possession and there are no landlords at all
having land exceeding 15 acre. Theremustnot
bethe only objective of land reforms that the land
exceeding the ceilingis distributed amongthe
landless, rather there should be consent of
share-coppers while taking over the land
exceedingthe ceiling. In other states share-
croppers aretotalty neglected, butin WestBengal
the names of 16 lakh share-croppers are
registered andthey have twenty twopercentof
landin their possession.

Tounderstandtheimportance oftand reforms
itis necessary to compare West Bengal with
Punjab, since this process has nottaken place
in Punjab. In Punjab capital has beeninvested
in agnculturesector and seeds, fertilizers and
machines of good quality have been used there
butWest Bengallackall these things, ontyland
reforms have taken place and small scale
imigation facilities have been provided thereon .
large scale. If we take last year's production of
the entire country including that of Punjab, where
the Govemment has brought about green
revolution, we find that there has beena 1.5%fall
accordingtothe report. While in West Bengalthe
productionhas gone upby 10percent. In 1982-
83 in West Bengal..(/nterruptions) Green
revolution has come aboutin Punjabbutithas
notcome aboutin West Bengal, even then West
Bengal occupies first positionin the production
of rice. Hon. Minister of Agriculture is aware of
this fact. It occupies second position in the
production of potato, even if we assess the
production from the angle of hectare, it occupies
firstposition. There hasbeen 67.4 percent jute
production in West Bengal. Onlyland reforms
have taken place in West Bengal. Along with
land reforms, production should also be taken
into account. The Government has placed it
underthe Rural Development department while
it should be placed under the Ministry of
Agriculture. | oppose this also. Land-reform
programme brings about transformationin rural
areas. ftboosts the energy of the peopie to work.
Italso helps increase the purchasing power of



753 DemandsforGrants(Gen.), VAISAKHA 14, 1915 (SAKA) 1993-94 Ministryof Agr. 754

the rural peopie. The Govemnment report admits
that nearty fifty per cent people are below the
poverty line but land reforms improve the
economic condition of villages. With these
. reforms, they eam money and with that their

purchasing powerincreases.

By withdrawingthe subsidy onfertilizers, the
Govemment has hitthe agriculture sector hard.
Lastyeara provision of Rs.340 crore was made
to provide fertilizers to small and marginal
farmers. inthe current Budget this provision has
notbeenmade. The small and marginal tarmers
will notbe able to utilize the facility provided to
them last year. it would have adverseimpacton
agricultural production. Small and marginal
farmers are forcéd to sell their producein the
market atthe time of harvest. Big farmers do not
come in this category. They can retain their
produce. Government has made a provision of
rupees 500 crore for this purpose and it had
made provision of Rs.500 crore last year also.
But the State Government has only received
Rs.365 crore | oppose this also.

Onthe gne hand, the Govemment makes
wide publicity of 36 per cent increase in budget
allocation for agriculture and on the otherhand,
it has withdrawn support prices for small and
marginal farmers. Jute is consideredto be the
cashopinWest Bengal. Pt. Jawaharial Nehru
had taken pains to boost jute production in the
State. Thoughjule is acash crop, thefamers are
not getting fair prices. The Government has
constitutea the Jute Corporation of india to
purchase jute from farmers in time but the
peopie in villagas call it “Jhooth Corporation of
India®.

Neitherthe Govemment announces support
priceforJute atrighttime northe Jute Corporation
purchases itfromthe market. Becausethere are
largest number of Jute mills in West Bengal and
the number of warkers engaged in Jute Mills
including farmers is almost 40 lakh. Therefore,
if farmers do not get reasonabile price for jute, it
will push almost 40 lakh people into miserable
ght.

Sir, keeping in view all these aspects, itis
necessary tolay emphasis onagricuiture. | hope
thatthe Government will give due importanceto
this sector and will not neglectit.

Sir, the Government has not made any
provision for landless agricultural labourersin
this budget. The number of the small farmers,
marginalfarmers and agnicultural labourers is
70 per cent of the total people engaged in
agriculture and the Government has not made
any provision for them. The Govermnmenthasnot
made any provision for them. The State
Govemments have fixed their minimum wages,
but the Government has not made any
arrangement to monitor and anomitor as to
whether these labourers get minimum wages or
not. Agriculture labourers work very hardand
have to forgo even thew meals for producing
foodgrains for the society but the Govemment
has notime to think about their problems. The
Govemment taks of the Green Revolution but
per hectare production in our country is much be
low than that of the per hectare productioninthe
developed countries of the Worid. Today the
cultivable land in our country has increased.
Barren land has also been converted into
cultivable land, but proper irrigation facilities
have not been provided in most of the areas.
However smallirmigation schemes have been
implemented. Improved seeds are being used
even than the production inthe country is less as
comparedto China, Japan and other countnes.
Hence, there is utmost need to formulate a
scheme to increase the production bu the
Govemmentis not paying any attention towards
this fact. Govemmentis notmade any provision
foritinthebudget. Keepingin view the increasing
population of the country the agricultural
productionshouldbeincresed. lfitis notincreased
we may not be self-reliant in this field and will
have toimportfoodgrains..( Intermuptions)

(Engksh)
MR. DEPUTY SPEAKER: By Five o'clock,

we have to complete this debate. Then one hour
the Minister will take in replying tothe debate.
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There are others who also wantto participate.
You have taken 19minutes.

| Translation) \

SHRISUBRATAMUKHERJEE: Iwouldlike
tosay afew words aboutirrigation. Thereis only
one big irrigation project viz. Tista Projectin
WestBengal. Thisproject requires due attention.
Anamount of Rs. 365 crore hasbeenspenton
this projectsotfarwhilethe Central Government
has provided only 15 crore for this project. |
request the hon. Home Ministerto complete this
projectin view of its national importance.

Intheend, lwouldliketosaythatit has already
been saidthat this budget has been prepared
underthe directions of the !MF and the World
Bank. Thereisnoscope fordoubtinthis. The
Govemmenthas also reducedthe supportprices
forfondgrains..(Interruptions)

Sir.thereis no questionto speak on Dunkel
Proposals because severalhon. Membershave
expressedtheirviewsinthisregardandlagree
with them.

Moreover, lwouldlike tosaythatthe direction
in which the Government wants to lead the
country willnotbe in the interest of India. The
people of country will not tolerate if the
Government leads themtothe path of slavery.
Onbehalf of the people of country, warningthe
Governmentandguotingacouplet, lwouldlike
toconclude:

“Gar aapakafaisala haiyahan bijiligirane ka,
Hamara bhi faisala hai yahan ashiyan
bananeka.”

Withthese words. | would like tothank youfor
you have given me time o speak.

|English]

SHRI MAN! SHANKAR AIYAR
(Mayiladuturai). Mr. Deputy Speaker, Sir, I rise
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to supportthe Demands for Grants of the Ministry
of Agriculture.

[ Translation)

SHRINITISH KUMAR (Barh): This matter
relatesto agriculture. Speak in Hindi.

SHRIMANISHANKARAIYAR: Inmy village
people do not speak Hindi, they speak Tamil.

SHRINITISHKUMAR: Thenspeakin Tamil.
{Interruptions) '

SHRIMANISHANKAR AlYER: If people of
my village come to know that | have not to be
recordeddone” here and | speak in Hindi, then
idon'tknowwhether I shallbe able togoback or
not..{Interruptions)

SHRIRAMNAIK (NorthBombay): Mr. deputy
Speaker. Sir,lamonapointoforder. Isspeaking
in Hindimeans Hon. Membercan'tinsult Hindi
inthisway. He can'tuse such words for national
language. It should not go on record.
{Interruptions)

SHRINITISHKUMAR: Mr.deputy Speaker,
Sir, lamon apoint of order. Nobody has ever
insulted nationallanguage insuchaway. These
words should notgo onrecord. (Interruptions)

[English)

SHRIRAMNAIK: Sir.lamonapointoforder.
Itake strong exceptiontothis. Nobody will call
himatraitorif he speaks in Hindi. How can he
be called a traitor? (Interruptions) Please
withdraw it. { Interruptions)

| Transiation)

SHRINITISHKUMAR: Mr. Speaker, Sir, the
busips.;ss ofthe Parliamentis transacted in both
languages viz., Hindiand English and the hon.
Member saysthatby speakingin Hindi, he will

do... Nationallanguage has neverbeeninsulted

"Notrecorded.
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inthis manner. If he desires, he may speakin
Tamil. Mr. Deputy Speaker, Sir, such words
shouldnotgo onrecord.

[Enghish)

SHRIMANISHANKAR AlYAR: Mr. Deputy
Speaker, Sir,..(Interruptions)

MR. DEPUTY SPEAKER: It is not an
enunciation againstHindi or English. Afterallhe
comes from Tamil Nadu, he may notbe ableto
express himselfin Hindi.

SHRI RAM NAIK: He can speak in any
language, he neednot speakatallalso. Thatis
a different matter. But how can say like this?
(Interruptions)

SHRI NITISH KUMAR: He may speak in
English if he so desire. But that derogatory
remark against Hindi must be expungedfrom
the proceedings.

SHRIMANISHANKAR AIYAR: Expungeit,
| say. Please sit down. Every time | get up to
speak, some wordis expunged. You may still
expunge this word also. | will keep Shri Ram
Naik happy by saying Vande Matram.

MR. DEPUTY
Sir...(Interruptions)

SPEAKER:

SHR!'RAMNAIK: He has derogated Hindi
andnowheis derogating Vande Matram. Finally
what s the ruling? What did he do now?

MR.DEPUTY SPEAKER: Ifsuchawordis
used notinconsonancewiththe Pariamentary
procedure thensuchawordis removedbut he
has notused Vande Matraminthatsense.

(Interruptions)
SHRI MANI SHANKAR AIYAR: | rise to

supportthe Demands for Grants of the Ministry
of Agriculture. | wish to address myself

exclusively to one point and thatis the subject
ofaquaculture. (Interruptions)

lappealtothe Chair..( Jnterrubr.r'ons}'

MR. DEPUTY-SPEAKER: Thatis notgoing
onrecord. You continue.

SHRI MANI SHANKAR AIYER: | wish to

address myselftothe subject of aquaculture,

appealtothe Chair that | must be permigied to
have mysay without being continuously

interrupted. (Inferruptions)

MR. DEPUTY-SPEAKER: Kindly do not
disturb. ltis notfair. We havetomaintain decorum
inthe House. Frequent interference does not
look nice. Shri Aiyar, you continue.

SHRIMANISHANKAR AIYER: Either | be
permittedto speak or they should raise a point
oforder. butthis way of continueously makinga
commentary while | am attemptingto address
myself to the subject, at hand is, | submit,
extremely unfair. May | be permitted to have
your protection to have my say on the subject of
acquaculture?

| wish to address myseif to this subject of
acquaculture for two reasons: One is, my
constituency of Mayiladuturaiis emerging as
one of the major centres of aquaculture inthe
country anditis my personal hope that we will
be able to make it the aquaculture capital of the

.country. Butfromthe nation's point of view, we

have aworldbusiness, aworkdtrade in products
ofaquaculature thatamountsto Rs.30,000crore.
As.30,000crore!

Atthe moment our exports of aquaculture
products are only inthe region of about Rs.600
to Ts.700 crore a year. Theretore, there is a
potential for us to extend our exports of
aquaculature products notmerely by three ar
four times, but by as much as up to 30 times
becuase aquaculture canbest be conductedin
areaswhich are tropical, such as most areas of

_-‘Noirecorded.

o
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our country, which have alongcoastline, and
there arefew countriesin the worldthathave a
longer tropical coastline than ours and where
soil and climate conditions are appropriate to
aquaculture. Wecan, | would submit, notmerely
reach the target of Rs.3.000 crore worth of
aquaculture production exports, within the next
few years, butwe couldtargetto easily become
the world's foremost exporter of aquaculture
products, with aquaculture exporis alone
equallingalmostthe totality of India’s exportsat
the moment.

Yet, thereis a greatdeal of confusioninthe
Government of India as to which Ministry deals
with this subject. There isno doubt that by an
interpretation of the word ‘agriculture’ to
incorporate the expression ‘aquaculture’ the
responsibility devolves upon the Ministry of
Agriculture. But atthe same time, itis evident
thataquaculture products cannot be consumed
until they have been processed. We have a
Ministry of Fodd Processingwhosejobitisto
look afterthe processing of agro-basedproducts.
Therefore, there is acertain amount of rivalry
between the Agriculture Ministry andthe Food
Processing Ministry as to where exactly the
lines of responsibility lie as betweenthese two
Ministnes.

Much of our aquaculture production is
exported. Therefore, the Commerce Ministry
plays an extremelyimportant role in the whole
business of acquaculture. So, thereis confusion
as to what is the area of responsibility of the
Commerce Ministry vis-a-vis the Food
ProcessingMinistry and vis-a-visthe Agriculture
Ministry. And since there are activities integralty
related to aquaculture such asthe settingup of
seedmills and even setting up processing units,
the Industry Ministry sometimes comes into the
picutre.

Giventhe extremely high importance, actual

aswellas potential, of aquaculture in the totality
«ha Indian economy, my plea with the Minister
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of agriculture and through him with the
Government of India is that we should clearly
determine whois responsible for what, so that
we donotgetjunsdictional battles standinginthe
way of the development of this extremely
important economic activity. Andif necessary
considerationbe giventothe establishmentof a
separate department of Aquaculture oreven,
possibly, a Ministry of Aquaculture.

Theneedforthisis undedined by the factthat
in order to attain this potential, we will needto
take extremely urgentaction onalarge number
offronts.

Sir. thereis aspecialironytothefact thatyou
have given permissiontoraise thisissue today,
the 4th of May 1993inthis House becauseitwas
exactly one yearago onthe 4th ofMay 1992 that
the Extreme Focus Group on Aquaculture ofthe
Ministry of Commerce submittedits report. And
the progress that has been made towards the
implementation of the Extreme Focus Group
Reportis virtually nil.

Consequenttyitisimperative thatwe address
ourselves withthe utmost urgency toan areaof
economic activity thatis not only of a very high
marco economic significance to oureconomy
butintimately tied with bringing about a social
revolution in those parts of our agricultural
economy where because of salinity ingressed
into the land, it is almost impossible for
agncultunststofarminthe normal conventional
senseoftheterm. Ifthis were done, | believe that
we would need to first address ourselves to
certain fiscal problems. Last year in March
1992, speaking here onthe Finance Billl had
brought up. The question of afiscal regime for
aquaculture arguingthat aquaculture is neither
agnculture norindustry and, therefore, requires
afiscalregimethatis specifictoitself. The hon.
Finance Minister had specifically mentioned
my name in his reply and he had specifically
saidthatthe question of aquaculturewas onethat
would engage the highest attention of the
Government. | then wrote to him before the
Budget remindinghimof whathe hadsaid onthe
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floor of the House. And it is a matter of deep
disappointment that there is no reference
whatsoeverto afiscal regime foraquaculturein
the Budget speech norin the Draft Finance Bill
that is before us. | hope, this lacuna can be
rectified even as early by tomorrow.

Iwouldplead, sir, inthe fiscal area, thatthere
aretwomajorstepsthat we needtoone take that
theincome taxonaquacutture should be brought
on part with agriculture. At the moment,
piscicultureis taable. And itis completely unclear
as towhether aquaculture is beingtreated as
pisciculture ofr being treated as agricufture. |
think, we need a clarificationthat aquaculture
willbetreated onparwith agriculture. Similarty,
Sir,inregardtolandcess, where Ithinkthereis
acaseforincreasingthelandcessonland used
foraquaculture. Aquaculturallandistreatedin
the same manner as agricultural land. There
have been no separate productivity norms
establishedforaquacutture. We needtoestablish

those new productivity noms for this new activity
andtolinklandcesstothem.

Next. we need to dramatically change the
infrastructure for aquaculture. For example,
electricity is now being provided to aquaculture
inthe same manner asitis being provided for
agriculture. Infact, aquaculture is a comtinuous
process industry. Andthe needfor electricity for
conducting aquaculture is of atotally different
ordertowhatexistsfor agricutture. We, therefore,
need an electricity regime for developing the
infrastructure for aquaculture. lfwe are togo
anywhere near attaining the target - let me
repeat, for the benefit of the hon. Minister for
Agriculture - of Rs.30,000 crore peryear. If we
are to do justice to the natural comparative
advantage which India hasinthe giobal market
inthis area, we have to double the totality of our
existing exports. Secondly, there is a gazette
notification of the 20th of February 1991 No. 105
Annexe ll, whichrelates tothe intake systems
thatcan be put up forbringing sea waterin land
inorder to undertake aquaculture. | think, this
particular gazette notification is unnecessarily
restictive. In actualfact, itis not being observed.

Itis beingobserved mostly inthe breach. And,
therefore, | would request the Minister for
Agriculture to look again at that gazette
notification is unnecessarily restrictive. In
actualfact, itis not being observed. Itisbeing
observed mostly inthebreach. And, therefore,
I would request the Minister for Agriculture to
look again atthe gazette notification whichwas,
after all, gazette notification of a regime that
hardly knew what it was doing.

And we can bringituptodate andbringitin
line with what we now actually need.

Thereis need tor the Ministry of Agriculture
inconsultation with the State Governments to
examine whetherthe landceilingthat ahplies to
agriculture should also apply to aquaculture. it
is evident that you cannot have successful
exportoriented commercial aquaculture unless
there is a major marketing capacity to send it
abroadandthismeansthatwe are goingtohave
alarge number of case farms faux pas but no
large case farms can contineu to exist without
the support of alarge number of satellite farms.
The whole of our Land Ceiling Act has been
conceived, all the Land Ceilings Acts in the
country havebeen conceived with agnculturein
mind. The specnficity and specific requirements
of aquaculture have not been taken into
consideration. The needstobedonemameeting
which, | suggest, ourhon. Minister of Agnicutture
convenes with all his State counterparts.

There is need for a very major health
certificationprocesstobebroughtinbecausein
coutnes like the Philippines, Taiwanand Thailand
which experiencedin an quaculture boom, the
entireindustry collapsedwhendiseases spread
in the aquaculture tarms owing to the lack of
proper health control. We needtoprevent such
adisaster from Acertakings, the disaster does
not normally overtake aquaculture in the
beginning. Itis exactly atthe momentwhenthe
industry appears to be in a boom phase that
sudenly diseases startattacking it. We needto
leam fromthe expenence of othercountries and
ensurethatthere are proper health regultations
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overhere,

| amyconscious of the fact that | should be
restnctingmycommentstonot morethan another
twominutes. so, | will just mentionthe headlines.

The Minister of Agriculture is requested to
take into account the specific financial needs of
aquaculture which are dramatioally different as
between the big aquaculturists and the small
aquaculturists. There seems to be no particular
problem at the moment with regard to large
acquacultunsts havingan accesstobankfinance
tothis. But, ifmay draw the attention ofthe hon.
Minister of Finance, our satellite farms in the
aquaculture area are having great difficulty in
securingbankfinance becuase bankers simply
do not understand between in the small
acquacultunists andthe large acquacultunsts.

Thereis need forthe Ministry of Agriculture
to devise a new system of insurance that is
specific to acquaculture instead of merely
extending unimaginatively. and without any
application of mind, the regime that currently
existsforthe insurance of the agricultural crop.
automaticallyto the insurance ofthe aquaculture
crop. (Interruptions).

Sir, this is my final point. We needtopay a
tremendous amount of attentionto buildingup
the scientific and technicalmanpower required
to runthis massive Rs. 30,000 crores industry
whichis going togive farmore employmentthan
perhaps even agriculture currently givingand
certainly a fargreater revenue and a far greater
income tothe poorest of the agriculturistsinthis
country. We needtobuildupthis manpower; we
needtohave apprenticeships; we needto have
training programmes. | am afraid the existing
network of laboratories under the Council for
Scientific and Industnial ResearchandtheIndian
Counciltor Agriculture and Research needsto
bethoroughly looked at again because these
laboratories were built up for a very traditional
form of pisciculture. They needto be looked at
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inthe very very fastmovingtechnological era of
quaculture. Forthis, | would plead with you that
your Ministry gives all the supportitcanto a
proposalthathas beenworked out by the Marine
Products Export Development Authorityforthe
establishment of a Centre of Excellence for
Aguaculture, inthe village of Sattangudiin my
Constituency and for which we are seeking
World Bank assistance. | would plead with you,
Sir, that the Ministry of agriculture should not
standin the way of the realisation of this project,
butshouldextendits full supportandits blessings.
Forthat alone the people of my constituency
would be ready tobuild if not a statue of goldin
your honour at least a statue of prawns in your
honour.

| Transiation)

SHRIVISHWANATH SHASTRI (Gazipur):
Mr.Chairman, Sir. I, nse to oppose the Demands
for Grants of the Ministry of Agriculture because
agriculture which is the basis of our national
growthandthefarmerwhoisthe backbone of this
countrysifeelingneglected by this Government.
As aresult of which the strength of the nationis
diminishing.

Iwouldliketosay, inbrief, thatitis necessary
toimprove the present lotof the farmers. Land
shouldbe allotted to the farmer whois actually
engaged in agriculture. Irrigationfacility should

" be provided for the entire cultivable land.

Remunerative prices should be given to the
farmers fortheirproduce. if we follow this policy,
it would certainly lead the farmers tothe path of
self-reliance. The total cultivable land in the
country is 17.30crore hectare but cultivationis
being done only on 14.20 crore hectare land.
Irrigation facility is available obly for 68 lakh
hectare land out of it. The scientists are of the
view thatirrigation facility can be provided easily
to 11.30crore hectare land because the country
1snot able toutilize water of ever flowingrivers
forthe development of agriculture andinsuch
situation eventoday ouragrnculture is completely
dependingonmonsoon. Until the dependence of
farmer onmonsoon is not overcome he can't



765 DemandsforGrants (Gen.), VAISAKHA 14, 1915 (SAKA) 1993-94 Ministry of Agr. 766

become self reliant. Forthis purpose, | would
like thata National Development Bank shoulkdbe
established for the upliftment of farmers and
throughit agriculturalloan shouldbe recovered
through a singlewindow. Today, whenafarmer
applies forlaon he has to visittehsil, block and
bank severaltimes andthedifficulties he hasto
face for gettingthis loanis much more thanthe
amount of the loan taken by him. Therefore.
credit cards should be given to the farmers.
Holding books are given to farmers in Uttar
Pradesh similarily credit cards should be given
tothem, inwhich all details shouldbe mentioned.
Aloanwaivingschemewas launcheddunngthe
Janata Party regime. The said scheme should
be started again because many farmers could
notgetthebenefitofthis scheme dueto withdrawai
of this scheme. So this scheme should be
restarted for the benefit of those remaining
farmers. Production of fertilizers should be
increased and subsidy should be restored on
fertilizers.

That needtobe reintroduced because we
havein Indiaalready givenarelaxation. inindia
the storage charge is 160 dollar per tonne
whereasinAmencaD.A.P.fertilizeris available
atthe rate of 260 dollarpertonne. Alithefertilizer
industries in our country are likely to become
bankrupt under this policy. | would. therefore,
like to say inthis regard that the Government
should reintroduce the subsidy onfertilisers.

Secondly, | would like to submit that the
Government should increase the facility of
providing loans to the small and marginal
farmers. Since the numberof such farmers is
very largeinpurcountry. Specialarrangement
should also be made for providing irrigation
facilitytothem. The Government is atpresent
nottaking up the issue of land development. |
wouldlike tosubmit thatthe Govemmentshould
once again pay its attention to the land
development programme. The matter shouldbe
expedited and the tillers of land should get
benefit. Thesituation as it prevails now, allthe
small andmarginal farmers are beingdispossed
of theirlands. There are, however, nolandlords

that disposses them of theirland; but the policy
of the Government under which fertilizers and
otheritems have become costlieris responsible
forthis State of Affairs. The farmershave touse
fertiliser without which they can't produce
foodgrainsto supporttheirfamily. Undersucha
situation. the farmers has totake loans to support
their lives. Further, they have to sell theirlands
toreplay the loan and ultimately they be come
paupersandcome ontheroads andtheygoto
towns torpulling rickshaws and for doing other
similar jobs to support themseives. ONe recent
trendhas emerged, thatisthe smallfarmers are
giving their lands to the bigfarmers who have
tractors withthem on share crop basis. Thisis
arecenttrend. The situation that we witnessin
villages is quite contrary to the situation that
should have emerged after the Land
Development Programme introduced by the
Government. Toputacheck on this tendency.
the Government is required to bring about a
change inits present policy of providing seeds
and irnigation facility on crieaper rates and
moreover, the present policy of providing loans
tothe small farmers should alsc be revamped.

These days there i1s much discussion on
Cunke! Proposals. News in this regard is
appearingin Newspapers daily and moreover
things arein State of Confusion. i would like te
saythatthe matters related to Dunkel Proposal
should be placed inthe House for discussion
ratherthanmaking statements onthemoutside.
Whatever policy we arnve at after discussionin
the House onthose matters shouidbe adhered
to. Ifthe Government plans to avoid discussion
onthosematters andifthe Governmentintends
to accept all the proposals gradually, then it
wouldbe ablatantinjustice tothe farmers ofthe
country.

Similarly, | would like tosubrmitto youthatthe
Government should pay its attention to land
developmentandthe hurdies inthe pace ofthis
work should be removed and the work of
distributing lands should be intensitied. With
these words | oppose the demands for grants of
the Ministry of Agriculture.
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PROF. K. VENKATAGIRI GOWDA
(Bangalore South): Mr. Chairman, Sir, | riseto
speak onthe Demands for Grants of the Ministry
of Food and Agriculture and to ask for more
grantstoenable the Ministrytoadoptandtopush
through the new strategy of developmentandto
make agriculturethe leading sectorin economic
growth. As everybody knows, agriculture is the
backbone of the Indian economy. About 70 per
cent ofthe people depend crucially onagnculture
andagro-basedindustries. Agricutture supplies
foodforthe growing population, fodder for the
cattle, mwmaterialsfortheindustres andseveral
goods forthe exportmarket. However, agnculture
is almost neglected.

Thereis nosequence inchoice of the sectors
ofdevelopment. Inthe 18th century, in England,
there was first agrarian revolution. That was
followed by the industrial revolution so thatthe
industry got a base in agriculture for its
development. Butin India, itis the other way
round. In India, priority has been given to
industries and then we talk of agrarian
development. The Second Five Year Planwas
industry oriented unlike the First Planwhichwas
agriculture-oriented. In the First Plan period
because of the focus givento agriculture, food
supply rose and the prices fell. Inthe Second
Five Year Plan because of industrialisation,
there was fall infood production andrise in food
price. Andthe Plan hadtobe pruned whenitwas
hatlf-way through. When the food supply rises,
the price level falls in'spite of deficit financing.
Whenthe food supplyfalls, the prices rise even
thoughthe Govemment runs abalanced budget.
Fallin food supply causes rise in the inflation
rateandalso recession. Therefore, itisnecessary
forthe Governmentto adopt what is called food
supply strategy in ordertoincrease food suppty
and to promote non-inflationary economic
growth, and to maintain macro economic
stability. Therefore, food supply strategy must
become the objective of planning.

|
The Finance Minister in his Budget speech
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has rightly observedthat agriculture shouldbe
the basis of any successful planning effort. To
quote him:

“No economic strategy can succeed
in our country which does not recognise the
central role of agriculture in supporting broad-
based and equitable .development. The..
Govemmentis firmly committed to ensure that
agriculture, agro-processing, ruraldevelopment
are giventop priority in the design of policy.

A major instrument for encouraging
agricultural production and making it profitable
is the assurance of remunerative prices tothe
farmers. Procurement prices for the last Kharif
crop and the forthcoming Rabi have been
handsomely risen to ensure that farmers are
compensatedforincreasesinthe costofinputs.
Itis also a policy of the Govermnmentnottoplace
administrative restrictions on movement of
agriculture products within the country. Our
farmers must have the full benefit of prices
available inthe domestic market.”

Butfood supplyin India isinadequate tofeed
the growing population at adequate nutritional
standard. Thelevel of food availability is low in
India. China has already reachedthe production
level of 300 million tonmes accordingtothe U.S.
estimates. Thisforthe populationof 100crores,
gives gross percapita availability of around 330
kg. perannum as against only 200 kg. inIndia.
Thosewho are euphoric aboutthe lates harvest
of 180 million tonnes of foodgrains in India
should rememberthat the harvest should have
been higher by 100 milliontonnestomatchthe
Chinese achievement. India should aim atthe
per capita availability of 300 kg. by 2,000 A.D.
This requires production level of 300 million
tonnesby2,000A.D. lf the Chinese could produce
more than 360 mifliontonnes from less than 100
million hectares of aerable land. why should
incka notproduce 300 million tonnes of foodgrains
fromover 143 hectares of aerable land, thattoo
bytheyear2,000 A.D. This, of course, requires
imigation facility, adoption of scientific farming,
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preventingwater logging andsalinationinorder
to produce the requiredfood supplyto feed the
growing population.

Thecomer-stone ofagricﬁltural developmgm
isthe adoption of propertechnology. Butin India
technology has notbeen attractive inthe rain-fed
area. Ithas made progress in areas whichhave
experienced Green revolutioninriceandwheat.
Theretore, intherain-fed areas, technology is
notwelcome by farmers fortworeasons. The
firstreasonis, the farmers are not usedto this
kind of technology. The second reason is,

~ technology encourages single crop endeavour

.‘hereas the farmers want to grow muitiple
crops. Therefore, It is necessary to devise
strategy andtechnology which s suitedto both
multi-crop and alsosinglecrop, packages. Inthe
areas which are thickly populated, there should
be labour-intensive technology. In the areas
which are sparsely populated, thereis needfor
capital-intensive technology. Thereisneedto
adopt the technolgy which is suitedto Indian
agriculture.

There s needtor adopting area-specificand
oropspecifictechnology inboththerainfedareas
and irngated areas. There should be capital
intesive technolgy available in teh sparsely
popluated areas and labour-intensive techn
ology available inthe densely populated areas.
THere is need for targetting farm technology
lowards small and marginalfarmers.

Another factor which i1s necessary is the
sanction of subsidy forfood andfertiliser. Food
subsidy is necessary to help the people below
the poventy line. It food subsidy is not given,
poverty will grow. Those who are below the
povertyline willbe poorer. Those who are above
the pdverty line, will sink below the poverty line.
nindia. the average family spends 70 percent
ofincome onfood andif the food prices rise, the

cannot afford other tings necessary for

comfortable life. Therefore, itis necessaryto
givefoodsubsidy sothatthosewhoarebelowthe
poverty line can lead a comfortable life.

Atthe same time, fertiliser subsidy is also
necessary. Thedemand forfertilisers maybe
elasticorinelastic. Ifthe fertiliser prices rise and
ifthedemandis elastic, the demandforfertiliser
willfalland, therefore, the inputfor fertilisers will
fall. Thiscausesafallinfarmyield. Onthe other
hand, ifthedemandforfertilisersis inelastic.the
input of fertiliserremains the same. The prices
offarm products andfood, in particular. rise.

Therefore, those who are atpresentonthe
creamy layer are getting the benefit of food
subsidy. At the same time, the big landlords,
medium fammers are gettingthe benefit of subsidy
onfertliser. Toavoidthis, thereis needto give
foodstampstotr epoorconsumers andfertiliser
stamps to the small and marginal farmers so
thatthe benefitofsubsidy may gotothem. There
is need forthe supply of creditalsc.

Under the scheme of social control over
banks. there was what is called the priority
sector. Agriculture was the prionty sector. Under
thins scheme, 40 percentof bank loans nad to
begiventotheprionty sector. Butthe Narasimhan
Committee report has recommended that is
shouldbereducedto 10 percent. Ifthatisdone.
there will be damandge to the farm sector.
Therefore, for some time the bank lending to
these sectors should be retained at40 percent

Anotherfactoristoensurethatremunerative
prices are paid to farmers. If the prices are not
remunerative. the farmers will lose interestin
agriculture. This causes fall in food supply.
Empincalresearch hasshownthatthe cropping
patternis responsive to priceincentives. it food
prices are not remunerative, farmers switch
overtonontooderips. Thiscausesatallintood
supply andanseinfood prices. Theretore. the
farmershouldbe given sufficient remunerative
pnces.

Government of India wants to globalise
agriculture, This calls toone’'s mindthe Dunkel
draft. There aretwoviewson it. oneisthat Dunkel
draftis goingtomake India aland of tfowing milk
and honey. The other view is that it would ruin
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Indianagricutture. Butthetruth liesbetweenthse
two extremes. Sorne provisions of the Dunkel
draftare, ofcourse, hanmfuland Indiannegotiators
should see that these harmful provisions are
suitably amendedto benefit Indian agriculture.
Ifthese amendments are made in the Dunkel
draft, thereis no harmin acceptingthe Dunkel
Draftandtoglobalise agriculture.

All these factors require large amount of
funds forMinistry to enable itto pushthroughthe
r.2wstrategy of agriculturaldevelopmentandto
make agriculture a leading sector in Indian
economic development.

Withthesewords, | supportthe Demandsfor
Grants of the Ministry of Agriculture.

SHRIMATI CHANDRA PRABHA URS
(Mysore): Hon. Speaker, Sir, thank you forthe
opportunity giventome. Iwould liketothank the
hon. Prime Minister and the Finance Minister
and his Ministry for having brought about drastic
measures, reformative measuresto improve
uponoureconomyinourcountrywhich has been
appreciated inside and outside curcountry.

Agriculture, as we allknow, inourcountry. is
abasiccontributorto the economy. We cannot
think of the progress or prosperity of millions of
our peaple withouting thinking of agro-based
economy. Major portion of the land is ownedby
innumerable smallland holders. We onlytalk of
farmerswho grow sugarcane, paddy, wheatetc.
by which they are alittle strong in voicing their
demands in anyforum. But alas. others are not
heard. | would like to stress uwpon the point that
thse farmers are more hit by the vagaries of
nature eitherdroughtor floods. These people
grow minimumbasic foodgrans like jawar, ragi,
maize, millets and cereals in their limited aras
oflandwhere there is noirrigation or any other

option.

Due 1o these reasons, many people are
thinking that agriculture is a non-viable and
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uneconomical profession. Inthe present day,
ourproblemis, howto makeitviable. Mostofthe
lands are not utilised properly or irrigated
properly. Foroptimumutilisation ofthese lands,
we have to think of conservation of water and
il Even after Seventh five Year Plan, many
major projects are under completion. The
financialinstitutions which are operatedforthe
benefitofthe farmers, duetotheircumbersome
procedures, they are putinto hardships. The
procedures of documentation and availability of
advances made intime are to be simplified to
help the farmers instead of harassing them.
There sholdbe a supply of good manures both
organic andchemicals as alsothere should be
good supply of healthy seeds andfertilisers and
pesticies. Through the prics have been brought
downyetithastobebroughtdownyetithasto
be broughtdown to some more extent.

Inadditiontothese points, emphasis hasto
be givento make agriculture a component of
productive resourcefulmeans. Forexample, by
supporting and encouraging piggary, poultry,
sericulture, horticulture and by growiing silver
oak, white seadoninthe wasteland. withother
longhstandingcropstosupplementthe farmers
tomeet other expenses. And commercial crops
like cotton. tobacco. oilseeds, wheat. coconut,
sugar, turmeric etc., which are known as
commercial crops couldbe more resourceful by
supporting or subsidising and fixing up
reasonable scientific prices. by tyingup trade
withothercountriesforexports. Forthistermeric
exports, storage andmarketsfacilitiesareto be
provided in covering larger areas especially
rural areas. Also FClfacilities shouldbe extended
to our rural farmer folk. If itis a State subject,
guidance. advice could be giventothem inthis

regard.

Intensive training to ourunemployed rural
youth to such rural based professions, small
scaleruralindustnes which could be runwithout
much input of power or money only by using
minimum technolgy and indigenous raw
materials like jute, coir, cotton and silk, should
be given. Sir. thanking you once again | support
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thedemands on Agriculture.

Preparation of food products, semi-finished
and packedfoods should alsobe encouraged
andthey shouldbe exported. No doubt, we are
producing tractors and other agricultugal
implements. But. we are forgetting about the
livestock whichis the backbone of ourfarmers.
They are in plenty in numbers but not quality.
Lesscare is beign takenfortheir weifare and
welbeing. Dueto shortage of goodfodderand
water, livestockis aiso facing lot of problems.
So greater emphsis has to Be laid on animal
husbandry. It shuldbe gienmorbimprotantce
and subsitantial funds should be givento taka‘

care of the animals, hospitals, staff. drugsetc.

more impertatn of allis the supply of healty and
successful seminsation which could produce
healthy cattle which yields inturmne addingto the
milk and milk products which are more essential
forthe upbringing of the young children.

Sir. agriculture consists of many other
portfolios like rural develcpment. commerce.
industry. finance etc.. andby cocperation among
each other it could bring about progress and
success.

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): Mr. Chairman. Sir, |
thank you for giving me this opportunity to say
afewwordsonthis veryimportant Demands for
Grants of the Ministry of Agriculture.

This year willbe remembered as one ofthe
worst years which the farmers have ever
experienced, particularly the farmersin Andhra
Pradesh. The cost of cultivation has increased
substantially because of the increaseinthe cost
of phosphatic and potassicfertilisers, hike inthe
prices of diesel, transportcharges, agricultural
labourwages, irmgationcharges andagncuttural
electricity tariffs. Due to ail these things. the cost
of cultivation has increasedtremendously. But.
at the same time, the farmers are receiving
lesser amount for the crops which they have
grown. I think similar is the case in other States
also.

As far as Andhra Pradesh is concerned, |
would like to bring to the notice of the hon.
Agriculture Minister, whom I respectand rever,
thatthe prices of paddy, in spite of the increase
in statutory minimum price this year. the open
marketprices have come down from Rs. 240to
Ts.220per 75kgs bag. Regardingblack gram,
the prices have come down from Rs.800 per
quintalto Rs.600 per quintal. Similarly, inthe
case ofextralongstaple cotton andlongstaple
cotton, theprices perabale of cotton has come
down from Rs.1500 to Rs 1,000. Regarding
chillies the prices have come downfrom Rs.4.000
perquintallastyearto Rs.1.500 per quintal this
year and the trend is that it may still go down
further. Regardingtobacco, whilethe average
prices realised lastyearperkgwas Rs.27. this
year, the prices are varying anditis less than
Rs.20perkgonan average. Inthis connection.
the hon. Agnculture Minister would be interested
toknowthatbeforelast year the average price
realised per kg of FCB tobacco was Rs.33to
Rs.40. Youcanimagine the loss that isbeing
sustainedby the tobacco growers. Regarding
groundnutwhich s one of the importantoilseeds.
the prices have come downfrom Rs. 1200 per
quintaltoaroundRs.700. Duetothis, thefarmers
financial position is going down. as a result of
which heis unable to pay his bank debts.

16.00brs.

Already some cotten growersin Mahaboob
Nagar District and Prakasam District have
committedsuicide. Today. thereisanewsitem
which | had brought to “he notice of the hon.
Agriculture Mimister. Ithas been publisedinthe
Eenadu, one of the leading Telugudaily paper.

Inthat theinformationisthaton the orders of
the hon. Chief Minister of Andhra Pradeshwhen
the Telugonda RDO has conducted anenquiry
into a suicidal death of a farmerin Anantapur
Districtin Hindupuram Mandalam, Maluguru
Village; a farmer by name Anjanappa has
committed suicide because of the difficulties he
was encountering by notbeing able to pay the
bank debt because of his failure to get goodpnice
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to the cocoons which hewas porducing. He was
asericulture farmer. Thisis atypical example
that | would like to bring to ths notice of the
Govemment.

The plight of the tobacco growers is the
worse. A few days back, under the dynamic
leadership ofthe AP Assembly Speaker. several
MPs, MLAs andtobaccogrowing leaderscalled
onthe Commerce Minister andthe hon. Prime
Ministerandrequestedthemtotakeimmediate
steps to protect the interest of the tobacco
growers. Ontobacco products. the Govemment
is getting Rs.2400 crore exciseincome peryear
the single highest revenue eamningitem. Butthe
farmer is suffering the worst.

We suggestedtothe Governmenttocoliect
1 per cent levy of the excise duty from the
cigarette manufacturers and the farmers are
also preparedto give 1 give 1 percent, equal
amount, fromtheirside,; letthe equal amountbe
givenby the Government of India, which is the
main beneficiary of the exciseinceme. tosetup
arevolvingfund of Rs.5200 crore and purchase
tobacco at such times of crises to help the
tobaccogrowers. But. Mr. Chariman Sir. Iwould
like to say with all pains that afterthe delegation
hadcalled on the Prime Minister andthe Prime
Minister had assured them that all possible
steps would be takento protectthe interests of
the tobacco growers, the situation is that the
prices have further failen down; the farmers
have lostall hopes. Iwouldlike tocaution the
Govermnmentthatthe farmers are compelledto
resorttodirectagitational approach, agitational
programme of Rasta Roke andRail Rokointhe
comingfewdaysifthe situation does notimprove
and if the Government does not come to the
rescue ofthe tobacco growers.

One of the very important development that
hastaken placelastyearis, the hon. Minister for
Agriculture has placed the draft agricultural
policy resolution onthis very floor of the House.
Iwould like to say without any hesitation that it

is nothingbutoldwine in an oldbottle; if notin a
new bottle. He willforgive me tosay sobecause
practically not a single item was there gives
enthusiasmto the farmers of this country.

‘Inspite of the fact that this country has
tremendous potentialwhere S0percentofthe
total geographical area is utilised for rising
crops andwhere we have got adequate water
resources, hardworkingfarmers and a suitable
climate which would permitto rise twotothree
cropsayear, whyis Indialaggingbehind? Infact,
with allthe infrastructure at ourcommand, our
country should have become number one
agricultural power in this entire world. But why
have wefailedtodo so? The draft agricultural
policy has failedto address the very reasons as
towhy ourIndian agriculture is lagging behind.
Thatis where ! feelsosorry.

16.04 hrs.
(SHRITARASING inthe Chair)

Leaving apartcertain statements made in
that, Iwouldlike to pointoutto this august House
theshare of agriculture. includingcooperatives.
which has beeristeadllycoming downoverthe
successive planperiods as a percentage ofthe
total public sectorplanoutlay. Ithascome down
from 15percentinthe | Planto 12.9percentin
the IV Plan, 8.5percentinthe V Plan. 6.6. per
centinthe VIPlan, 5.9 percentinthe VIl Plan
andlam very sorry, ithas come downto 5.2 per
cent in the VIl Plan. | am telling this in
percentages, notin absolute terms.

Regarding irrigation which is the most
important input into agriculture, which will
definitely help us inincreasing the productivity
and production, whatis the fate of allocation?
From22percentinthe | Plan,ithas come down
to 12.5percentinthe VI Planto 9.4 percentin
the VIl Planto 7.5 percentif the VIII Plan.

' Whilethingsaremou"inglikemai.howcanwe
acceptectany real progress or breakthroughto
take placeinthe agncultural sector? Mere words
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orambitions or only policy statements are not
" goingtochange the agnicultural scenario of this
country. Iwouldalso say it withpain. Whatisthe
fate ofthe farmer? Why are yougivingthe step-
motherly treatmenttothe farmers? Whenthe
farmers with Rs.50,000 worth of landgotoabank
ortoacooperative credit society, they are not
even givenaloanofRs.2,000. Thereisaceiling
limit of Rs.10,000 for a farmer; but for the
industrialists, there is no such ceiling. Forthe
total nine crore farmerfamilies, you are giving
hardly 16 per cent of the bank credit, while you
are giving for a few thousands of big, medium
industrialists, 36 percentof the bankcredit. Only
the other day, the Reserve Bank of India has
giventhe guidelinesto allthe banks, to extend

tenpercent of theirtotal bank creditto the few '

thousands of exporters. Isitdoen with all great
hope that they will be able to increase our
exports? How can they increase it withoutthe
enhancement of the agricultural exports? Your
efforts will notsucceed inincreasing our exports.
Iwouldlike to categorically say that.

My appeal, in the interests of not only the
farmers. butinthe interests ofthe nation, tothe
Govemmentisthatthey giveupthe step-rnotherdy
treatmentto agriculture. Youmay kindly treat
this as a veryimportant and first and foremost
priority item. Inless you improve the lving
standards of crores of people who arelivingon
agriculture, you cannut expect the industrial
developmenttotake place. Wherewillbe enough
demand of industrial products or consumer
goodsthatare producedin the industrial sector?,
So, |appealtothe Governmentto acceptcertain
defects orlapses thathavetaken place, without
any hesitation, withoutstandingonfalse prestige.
itmay notbe the lapse of this Govemment; itmay
not be the lapse of our Agriculture Minister.
Sometime back, they could have takenplace.
But, try tocorrectitnow and putiton anghttract.

Betforel conclude, I finally wouldlike to appeal
to the Government, notto signthe Dunkei Draft
textin the present form; do not mortgage the
interests, the future of the crores of families of the
farmers in this country, to the multi-nationals

abroad. Till nowthe fammers have been enjoying
anghttoproduce, toretainfor his personalneeds
and also to sell it to his neighbour or to a
commercial borrower whois preparedtotake.
(Interruptions) | am only making a last point.
Regarding seeds, tisnecessary thathe should
have itas wellas he should give to his neighbour.
But the present provisions will compel the
farmersto purchase his requirement fromthe
multi-nationalcomanies every year. The present
market access is going to play havoc in the
agncuttural fortunes of thiscountry. Eventhough
we do not actually require certain items which
are to be imported. but because of those
conditions, if we import them, then there willbe
adearthinthemarketconditions andthefarmers
will be ruined because of lesser prices.

Itishappeningthis year inthe edible oil front.
With great difficulty, during Shri Rajiv Gandhi's
time. thetechnology mission has beeninitiated.
Itwas operatedby Mr. Kurienand NDDBwitha
price band; and the farmers are slightly happy.
They have produced oil seeds; andtoday we
have reached nearly self-sufficiency position.
This year we have imported, under PL 480,
thousands oftonees of edible oil; it has brought
downthe prices of groundnut, sunflower seeds
and almost every oilseed. That is a classic
example. | would appealto the Government not
toaccept allthe provisions. If the provisions are
good. letus adoptthem; but, such of the conditions,
such of the provisions which are detrimentalto
the interests of the nation and thefarmers, pleas
donotaccept. Evenifyouaccept andsign, the
farmers of this country are not going to obey by
them; they are.not going to abide by them. |
clearly wamthis Government. -

With these words. | thank you very much for
having given me the opportunity to speak.

[ Translation]

SHRI SATYA PAL SINGH YADAV
(Shahjahanpur).Mr. Chairman, Sir, | am thankful
toyou for providing me an opportunity to express
my views onbehalf of my party. Mr. Chairman,



779 DemandsforGrants (General),
[Sh. Satya Pal Singh Yadav]

Sir, I rise to suppor my Cut Motions.

Mr. Chairman, Sir, the messiah of farmers
chaudhary Chararr Singh had said time and
again thatthe well being of the country rests in
the fields of the country. The country will not
prosper unless the development of fields is
ensyred. late Chaudhary Saheb spentmost of
histime in Uttar Pradesh and was responsible
of introducing the provisions like land
Consolidation Act, Zamindari Abolition Act,
Mandi Samiti Act etc. toensure development of
farmers. He had also opposed the idea of
cooperative farming proposed by Pt. Nehru.
Thus Chaudhary Saheb initiated several similar
programmes in Uttar Pradesh for the welfare of
farmers. Supporting the Cut Motions, | would
like to appeal to the Government on behaif of
Janata Dal(Ajit), thatitshould try tofollow the
path shown by Chaudhary Saheb. In his
autobiography, Chaudhary Saheb has written
that Pandit Nehru gave priorityto Industries in
India undertheinfluence of Westem countries
andconsequently Agriculture was neglected.
Chaudhary Saheb has also written that Pandit
Nehru realised at the fag end of his life that
development of India canbe ensured only by
putting much emphasis on agriculture. He
however, never gotan opportunity to revise his
policy and the country is now facing the
consequences. The country has, of course,
made a progress, but there has not been a
phenomenal growth of agricultural production to
meet the challenges posedby rise in population
and unemployment. | would clearly say that
agriculturalo production during 1960-61was 8
croretonnes. Lateron productionwas increased
anditcame upto 17 crore tonne. But we should
alsohavetakenintoconsiderationthe extentto
which production was required forthe country.

Mr. Chairman, Sir, ourcountry had toimport
30lakhtonnes of wheatlastyear. This isbecause
we could not produce wheattomeetthe demand
of the country, Mr. Chairman, Sir, this is for
thefirsttime afteP.L.480 pact wasterminated
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thatourcountryhadto importwheatfromforeign
countries. Buteven afterthat Agriculture sector
is beingneglected. Can therebe anythingmore
shameful than this? | would, therefore, like to
wamnthe hon. Minister of Agriculture thatifthe
Government contineus to neglect agriculture
sector and does notannounce an agriculture
policy thatcould safeguard the interests of the
farmers, then allthe 20Members of Janata Dal
{Ajit) would strongly support the Cut Motions
andwouldnot hesitate in pullingthe Govemment
down,

8ir, so far as the subsidy is concerned
Government has made a provision of Rs.7000
crore for subsidy for fertiliser. Moreover, the
Govemment has also statedthat a handsome
amountis tobe giventofarmers as subsidy. But
the situationisthatonly 127 lakhtonnesfetiliser
hasbeenusedduring 1992-93 as against2.75
lakhtonnesfertiliserhasbeenusedinthecountry
during 1960-61. The use of fertiliser has grown
considerably. Farmers have been convinced
thatproduction of foodgrains cannotbe improved
without the use of fertilisers. After that the
Government hasraisedthe prices of fertilisers.
The Govemmentmighbe misleading the public
by announcing Rs.7000 crore subsidy justto
claimthat India is capable of bearingthat much
amountof subsidy. Butsee asto how the amount
of subsidy for fertilisers is being utilised. The
Government is providing subsidy only to big
industries andto foreign firms andthe farmers
are notdirectly benefited by the subsidy. The
prices of D.A.P.fertiliser hasbeen raised. You
cansay thatby providing subsidy, the prices of
urea hasbeenreducedbyten percent. Subsidy
hasbeengiven attherate of Rs. 1000 pertonne,
butthe farmers have apparently notderivedany
benefit out of it. | would like to warn the
Government that the people of India and the
farmers are much.troubled. Iwould further like
to appeal th hon. Minister of Agriculture that he
shouldrealise this point. Inreplytoaquestion he
has admitted this fact. The sale of potash-
phosphetic fertiliser has reduced. As per my
knowledge, the hon. Minister of Agriculture wrote
in this regard to the Hon. Prime Minister who
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ultimately wrote tothe hon. Minister of Finance

", thatthesale of phosphetic fertilisers has fallen

down. It will have an adverse impact on
prodcution in years to come..(Interruptions)
Consequently, farmers arenotabletoensurethe
required production of foodgrains and we have
toimportitfromabroad. Populationisincreasing.
It agriculture is neglectedfurther andif subsidy,
onfertiliseris notincreased, thenthe claim ofthe
countrytobe seff-reliantinthe matter of foodgrain
willbe forfeited. As permy knowledge, subsidy
on ayriculture whichwas 4.2 percenthas been
reduced to 3.6 percent. The Government just
claims in vacuum that it is safeguarding the
interest of farmers and it would not allow
hampheringofthe interest of farmers. Thereis
92 per cent use of hybrid rabi-seeds in our
country andthat of Kharif is 56 percent. There
isample use of hybrid seec salongwithchemical
fertiliser which will adversely affect farming.
The responsibility of the present hon. Minister of
~cricutureincreases inthe face of thefact that
¢ ot thetotal 1847 lakh hectares of cultivable
lardinthe countryirrigation facility has notbeen
provided in 452 lakh hectares and the
Gover .mentis requiredto spreadthe network of
smaii-i:rigation schemes. There is ample
irrigation facility available in U.P., Harayana
and Punjab andthereis muchuse of fertiliserin
those states. The production is good in the
places wherefertiliser adirrigation facilities are
good. There are several districts in West Bengal
where irrigation facility anc use of fertiliser is
adequate. Butsuchfaciiiies are nctavailablein
other states. The Gcmimentcannot solve the
probleins ot tarmers only by providingfertiliser
and hybridseeds tothem.

Firstyou make arrangements for irrigation
thenyoucanconvertthe barrenlandinto atertile
one. (Interruptins) You are notimplementing
your policy of liberalization in the field of
agriculture. When a farmer wants to go fora
crusher, hehastoapplyforalicc. 2moreover,
arestrictionis alsothereonthea.. uncement
ofagniculturalproduce fromone State to another.
Wheat which is availablein U.P. at Rs.350 a
quintalis availablein Kamataka and Bombay at

therate of Rs.700 and Rs.1000 per quintal
respectively. There is no restriction on other

. items but by putting restriction on agricultural

produce, the farmers are beingneglected. The
Minister for Agriculture has said that Insurance
schemerforthe welfare of thefarmers is being
implementedin each and every district. | want
theinsurance schemetobe implemented. This
is being done in every district bu the restriction
oncarrying agricuttural produce fromone State
toanother should be immediately done away
with and a policy of liberalization should be
adbpted for agriculture also. So far as the
question of support price is concerned, the
suppon price of wheatis Rs. 330 and Rs. 25is
bonus. The Government machinery is not
working properly in U.P. So the farmers are
forcedto sell theirwheat in the openmarket as
the banks do not have sufficientamount to pay
tothefarmers, the Govemmentemployees are
notworkingproperly, therefore, the farmers do
nothavefaithinthe Govemment andas aresult
thereofthe middiemenare accumulatingmoney.
(Interruptions) Youwantto work for the welfare
of the farmers but the laws enacted by the
Govermnment inthis regard remainin the books
only. Youhave saiditinthe House thatyou are
payingRs. 323 perquintalinU.P.but| canclaim
thatnofarmeris gettingthis ratein U.P.

I would like to give you an example in this
regard. Anamountof Rs. 2 crore was allottedto
Sugarcane Development Dapartment for
purchasing pesticides, which was bought from
Sarup Chemicals Private Limited, Aish Bagh,
Lucknow-4. Acompliantwas also madetoyou
andwhen atestwas carried outit was found out
to be amixture of SOpercenl duststone and 20
percent Gulal. The whole lot was a bogus one
andthus an amountof Rs. 2 crorewas misused,
I want that such organisations and persons
shouldbe given an e:.emplary punishment os
that they may not play with the lives of the
farmers infuture. ’

We wantthatcities should notbe neglected
but you are even neglecting rural areas. The
percentage of labourers inrural andurban areas
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is86.5 percentand 13.5percentrespectively.
Towards the national income, rural areas
contribute 29.8 percent while the Urban areas
contribute 70.2 per cent. The rural areas and
urban areas contribute 10.5and 89.5percent
respectively towards the total deposits. During
seventhfive yearplan, it was decidedthat 78 per
centand 22 percentexpenditirewillbeincurred
on Urban and Rural areas respectively. For
researchwork 11.8 per centforrural areas and
88.2percentforurbanareas. Forelectricity itis
26 percentand 74 parcent, for providingloans
from the Public Sectorbanksitis 16.5per cent
and83.5percent, inthefield of literacy itis 36.7
percent and62.3 per cent, for Medicalfacilities
itis 27 percentand 73 percentforrural andurban
sectors respectively. | feel thatyou have every
sympathy for the rural sector butyour
Govermnmentdo notfeel so. They talk of Dukel
Proposals. One Minister made aremardbefoe
the pressthat he does not know, whatis Dunkel.
The Pariiament wants toknow, whetheryouare
going to implement the Dunkel proposals and
will complellthefarmers to purchasethe seeds
under patent law. You are deviating from the
policy of self-sufficiency. You have every right
to oppose itand do not letit passin the House.
Please clarify all these points. If youtwant the
support of 20 Members belongingto Ajit Singh
party thenyouwillhave todeclare subsidytothe
farmers.

[English]

SHRIN. DENNIS (Nagarcod): Sir, supporting
the Demands for Grants of the Ministry of
Agriculture, l wishto make afew points.

Indiais an agricultural country and about 70
pereentof ourpeople depend on agriculture. It
provides employment opportunitiestoalarge
number of people. It is the source of their
kivelihood. The development of agriculture is the
developmentof ournation andaprogressinthe
agricultural sector is the progress of our peogile.
We have adopted sound agricultural policies
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and programmes and thusinspite of the vaganes
of monsoon floods and drought, afd adverse
weather conditions. deficiency of electricity
supply andother hurdies of difficulties, we have
achievedsettsufficiency infood production. We
have alsoincreased production more than three
times more than whatithad existed atthe time
ofindependence.

In 1950-51, our production was only 50.9
milliontonnes. In 1991-92, itwas 167.06 million
tonnes and it has crossed three times higher
thanthathadexistedin 1950.

This achievementin productionisthe result
ofthe progressive policiesandthe programmes
pursued by the successive Congreés
Governments. Agriculture Universities
Institutions and research centres have been
opened. As a result of research work of
agricultural scientists improvedvariety of seeds
andfertilisers crops are developed. The credit
goestothe agriculture scientists their research
works and the hard work of agriculturists. We
cannotbe complacent about our achievements
though we have made considerable
achievementsin agriculfure.

Our per hectare productionis farbehind the
per hectare production of foodgrains in the
advanced countries and it is below would
average, to cite an example, the per hectare
production ofricein Australia. as per 1990-91
figure, is8843kg. InIndia, itis 2573 kg. Theworld
averageis 3581kg. Inireland, asper 1991 figure,
production of wheat is 7444 kg, inIndia, itis 2226
kg. The world average is 244 1kg.

Inindiaitself, inditferent States and different
regions, the quantum of production is different.
In PUnjab, the rice productionin 1989-90is 5520
kg per hectare. In Assam, it is 1148 kg. So
infrastructural facifities and other incentives
have tobe extendedtothe backward regions and
states.

Comparing our production with the

neighbouring country China, as per 1989figure
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thefoodgrains productionis 270 milliontonnes,
ourproductionin 1992-93, islikely to be around
* 177 million tonnes. The per capita availability of
foodgrainsis also lessthan China. So, we have
to step up production, and productivity.

The per hectare production our national
demostration plots in our countryis comparable
to the per hectare productioninthe advanced

countries. So, thereis scope forimprovement.

and increase inproduction in ourcountry by the
application of manures andbettertechnological
methods. Previously, only tradition methods of
cultivation were practised only traditional seeds,
manures and alsoimplernents were used. Now
agnculturists goinformodem, scientific methods
of cultivation. So, highyielding seeds, fertilisers,
modem equipments are needed. So, thefarmers
haveto spend more and they are expectingand
seeking more assistance fromthe Govemment
astheyare investingmore money. Marginal and
smallfarmers havetobe helped moremoreand
timely help isneeded.

Benefits of research work have to reach
intendedplacesandalsotothe intendedpersons,
tothe downtrodden andpoorpeople innook and
comerof this wide country.

The Green Revolution, whichis now confined
tosome regions and places, hastobe extended
todifferent places.

As far as agricultural labourers are
concemed, they from 80 percent of our labour
forceinthe country. Thereis anincreaseinthe
production but there is only little change in their
socio-economic conditions. Per capita
availability of foodgrains to them is very low.
Those who are feeding us should be fed well.
Theyshould live well andtheir conditions areto
be improved. '

The assistance éxtendedto the farmersfaced
by Natural Calamities s very low. After cultivation

when they hope of good harvest. Butthey are *

facedwithlotof difficulties ke naturai calamities,
floods droughts and other diseases to crops.

On 13.11.92 grave damage of crops havoc
and loss of lives occurred in southern part of
Tamil Nadu and Kanyakumari district and’
extensive areas of crops have been damaged.
But relief measures carried were nominal.
People were rendered homeless. The relief
measures extended to there who lefthouses
have to be extended to these who cast small
houseswithminilagestures. Evenforthedamage
ofcropthey have notbeen provided any relief
measures.

Asfarasmyconstituencyis concemedthere
isalargenumberoffishermeniikein Kanyalkumari
DistrictotTamil Nadu. They liveinanamow strip
of landcongested andunhygenicarcumstances.
They have tobe provided with houses under
Fishermen Welfare Scheme.

Fishing harbouris anecessity there anditis
theirlongstanding demand. These seemstobe
difficulties for fishingbecause of sea-erosion.
During the Monsoon season, foraperiod of five
intothe sea. They are fully depending on fishing.
Thereisnoaltemative jobforthem. Sothey are
facing severe economic constraints and
difficulties. Subsidiary industries have to be

_ startedfortheirbenefits. Natural working facilies

for operation of fishing vessels have been
damaged due to sea-erosion. They cannot
operate theri vessels duringmonsoon season
because of high waves and rough seas. So |
would like to bring to the notice of the hon.
Minister thatitis hichly necessary and essential
that fishing harbour be provided in the West
Coastof TamilNadu, i.e. Kanyakumari District.

Now they are going to other parts of Tamil
Nadu, and other States kke Keralaand throughout
the country for jobs. Itis an utmost necessity to
provide jobsto them.

DR. (SHRIMATI) K.S. SOUNDARAM
(Tiruchengode): Respected Chairperson, atthe
outset, lwould like to express my gratitude to you
for giving me an opportunity to express my
viwes on the Demands for Grants of the Ministry
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of Agriculture.

Water andfenrtilizers are the maininputs for
agriculture to raise more porduction in
agriculuture. In 1950-51 the intake of fertilizer
was 69lakh tonnes andinthe year 1991-92 it
wentupto 135 lakh tonnes. Itis hundred fold
increase in the intake of fertilizer and the
production has not been increased

proportionately.

Regionalimbalances havetakenplaceinthe
country. Inthe field ot agriculture also there has
notbeen abalanced productionin the country.
Thoughimgationfaciliies andgreenery prevailed
inmany areas, the potential has not been fully
exploited. As such, | would like to point out that
our scientists should discover new methods of

agniculture and grow improved seeds fordryland
farmingandforthe cultivation of coarse grains

and pulses.

I requestthe Govemment ot provide all kinds
of bestseeds like sugarcane, paddy, turmers
throughthe Block Development Officesin the
country. Thiswillhelpthemalottoincrease the
foodprodcution. ‘

Regarding my constituency, we need
Agricultural College in Erode or in that area.
Periyar Districtin my constituency is famous for
turmeric, sugarcane and paddy. Hence | appeal
tothe Centretosetup an Agricultural Research
Institute alsoat Erode.

The C :>mment provides subsidy on
fertilizers. b_the subsidy is given eitherthrough
the producers or through the distributors of
fertilizers. The tarmers are unaware of this
subsidy given by the Government. Therefore,
the Government should devise a systemunder
which subsidey would be given at the point of
sale offertilizerstothe farmers.

Asfaras productivity is concemed, agriculiure
depends onwater mainly. Itake this opportunity
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toappealtothe Govemmenttonationalise allithe
water resourcesinthe country. There hasbeen
ademandforseveral decades forlinking up river
Gangawith Cauvery.

LetMother Gangasee hersister Cauveryto
make the India Union rich!

Thisis the opportunetimeto devise ways and
names tosee her sister, so that the fruits are
harvestedinthe decadestocome. Likewise all

" majorrivers shouldbe connected.

Sir, TamilNaducould be enrichedby diversion
of the West flowing rivers originating in the
Westem Ghatregion of Kerala. Nearly 1,20,000
hectres of land in Coimbatore region and
Madurai, Ramanathapuram and Tirunelveli
districts in TamilNadu wouldbenefit throughthe
river. Regarding Cauvery, many obstacles are
beingcreatedby some people.

Sir, in this connection | appeal to the
Govemmentthatthe Interim Award given by the
Cauvery Water Tribunal should be implemented
atthe earliest.

There is a general feeling that the public
distribution systems is not effectively controlied
and administered. The Centre should nottake
decisionstochangethe systemortoincrease
the price without consultingthe States. Thisis
because, the prices areincreasedby the Centre
but theimplementation of the distribution system
istobecarried outbythe States. Asaresult, the
Ste.  -redirectly blamed by the people.

Tamil Nadu has the best public distribution
system in India, but it has also to share the
largestburdenwhen prices are hiked, because,
itis the only State which provides rice to the
people at a subsidized rate of Rs.3 per a
kilogramme.

I requestthe hon. Ministerto revive the Food
for Work Programme. This is a very popular
programme. | alsopress upon himforenhancing
the procurement system. At present, the
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procurementrateis 10to 12percent. itmustbe
enhancedto 25 percent. With the availability of
about 170and odd million tonnes offoodgrains
the public distribution-system can be run
smoothly.

Now only less than 10 percentof ourfarming
community generate surplus foodgrains forthe
market. They are, to some extent, benefited by
theincrease inthe support price. Thesmalland
marginal farmers and agricultural workers who
donotgenerate surplus are notsomuchbenefited
with this increseinthe supportprice. Butthey are
the people who areto standin the queue before
the fairprice shops to collect the essential
‘commodiies of daily use andthey have topay the
increasein theissuepnce. |, therefore, demand

that the increase in the issue price shouldbe .

ciewedwiththe eyes of the poorersections of the
peoplebecause increaseinissue price amounts
toextractingmore money from the pockets of the
poorer sections of the people and givingitto the
rich people. T

| Nis reported that rice is being regularly
smuggled out to Bangladesh from India. If this
smuggling of rice is prevented, we can save
thousands of tonnes of rice every year. Now the
Centreis allocatingsugartothe States according
tothe 1981 census. Now we arein 1983. During
theyear1991-92, India produced 125 kakhtonnes
of sugar and stood first in the world in sugar
production. But the Centre is aliocating only
13,31,928 tonnesto alithe States in Indiafor the
Public Distribution System every month.
Annually it comes to 39,83,136 tonnes. This
amount of sugar given to the Public Distribution
System is less than one-third of the total
production of sugarin ourcountry. So, | request
the Government to increase the quota to the
PUblic Distribution System also immediately.

Sir, previously cooperative banks used to
Obtainfood creditfromthe Reserve Bank of India
atthe concessionalrate 13.5percent. Nowthe
Reserve Bank of India has withdrawn the
Concessional rate for food credit. The present

rate of interestis 20 percent. So, if the Public
Distribution System has to be successiully
implemented with the special interest thatthe
Prime Minister is showing, then the Reserve
Bank maybe askedto restore the concessional
rate of interestforfoodcredit.

Sir, | demandthatthe States shouldbe given
morefinancial powers to mobilize resources on
their own in order to implement the Public
Distribution System effectively and successfully
to supply essential commodities to the public at
low prices.

Agriculture is the largest industry in this
country. Ourparthasbeenmakinga demandto
give agriculture the status of industry. Butthe
present Government too has notso farshown
any interest to take steps in this regard. No
practical agnicultural policy could be adopted.
Consequently ourquality of productionhas never
been satisfactory all over the country.

Despite theirimmense contribution towards
making the country seif reliant, condition of our
village farmers remainunchanged. The fruits of
development are yettoreachthe rural areas.

When engineers and politicians could be
recognised for Bharat Ratna award, why not
agncultural scientistin this agncultural country
bedecoratedwithaward where 75 percentof our
population live on agniculture?

Sir,Mr.M.S. Saminathan, whobelongstoour
Tamil Nadu, a world renowed agricultural
scientistwho hadalmosttaken all the intemational
awards, who has dedicated all his life only for
agricutural research and contributed for Green
Revolution could have been long back
recognised for the award of Bharat Ratnainthe
country. He isthe committed son of the soil.

| conclude with the few words in Tamil.

“ULUVAR ULAGATHARKKU AANI
AKTHATRATHU ELUVARAI ELLAM
PORUTHU".

This part ofthe speech was in Tamil.



791 DemandsforGrants (General),
[Dr.(Smt.) K.S. Soundaram]

Farmers from the axis tolife and every other
citizen dependon theirlabour only. Thiswas the
observation made by great Tamil Saint
Thiruvalluvar. According tohis statement letus
goformore food production andletus feedthe
entire world. This shouldbe ourmotto. Boththe
Central and State Govermnments shoulkd extend
ahelpinghandto protectfarmers who sweat in
the wet and dry land. toiling and moilingin the
soil. tocultivate more. Congratulating the farmers
andthe man's great occupation the agnculture
let me conclude my speech, thanking you again
for extending me an opportunity to speek on
Demandstor Grants for the Ministry of Agriculture

SHRIP.C. THOMAS (Muvattupuzha): Mr.
Chaimman, Sir, due to paucity of time, | shall limit
onlytopoints.

My firstpointis that the farmer shouldbe given
more encouragement. |am happythatthe hon.
Balram Jhakarjicame to Keralato declare the
bestfarmerinconnection with acontest thatwas
arranged by one of the foremost dailies in our
State. Why not we adopt this contestin the whole
of India? We mustfind, who isthe bestfarmer.
Of course, we should limit also to the small
growers, letus findthe bestfarmerand give the
maximum encouragement. This.is the
suggestionthat |ammaking.

Secondly, | think that the Agricultural Policy
is in the offing. | would say that some of the
agricultural producers are not given due
encouragement in bringing them under the
Agricuftural Prices Cominissi: . i.wthebest
encouragementthatcanber ~n!c afarmeris
thefacilitytogetareasonal - rlemustbe
abletogetafairprice, areasor.. = price. Heis
notaskingforahuge profit. He mustbe given a
fairprice. Forthat, the Govemment will be able
to do something. | would say that this Policy
should envisage something by which all the
agricultural producers including the cash crops,

which are aenera" +left out, which never come
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under the Agricultural Prices Commission,
should also be viewed. And along with that,

support price be made forthem.

|am happythatsomethingis in the affing with

" regardto price of coconutwhich hasbeen taken

into account. Though acoountwasdeclared as
anoilseedbytheotteh previus Govemment, yet
itwas said that all the benetits which are being
giventooilseeds nned notbe givento coconut.
|am happy that the new Governmenthas taken
some decisions and some reliefs have been
given. Now, | think. that itis apropertimethata
support pirce be fixed for cocanut which is
already declared as an oilseed.

Now, withregardto rubber, whichis oneotour
main plantations, the Commerce Ministry is
causing agreat difficulty tothe tarmers. | donot
say thatthe Commerce Ministry is not looking
after the platations at all. But the Commerce
Ministry is concerned with trade and the
Commerce Ministry is always interested in
getting some adjustments with regard tobest
exports andin this way they forget the farmers »
So. | would suggest thatthe Agricutture Ministry
should take this matter very seriously and save
thetarmers.

Theimport duty on rubber has beenreduced
from 70percentto 25 percentrecentty. This will
increase indiscrimiate import of rubbe. It will
causecrashintheprice of natural rubberproduced
in India. Therefore, | request the Minister to
cometothe rescue of the farmers and restore the
import duty as before. Even accordingto the
Govemment statistics, the difference between
demand and productionis very small. Thereis
no necessity forimport. |am happy tosay that
earkerwhen the farmers werein senous problem
and when we brought to the notice of the
Govemmentthat actual productionisin excess
of consumption and requested for export of
rubber, this Governmenttook a decisionto export
anddid actually export 8000 tonnes of rubber.
But, now, we are drifting far away from that
stance and the Government is allowing the
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industrialists to import andthisis because of the
pressure from big industrialists to crash the
price of domestic rubber. The cost of prodcution
has established 1o high limits. This applies to all
plantations. Therefore, the farmer should geta
reasonable price.

Regarding pepper, the cultivators arein great
difficulties. | am happy that the Govemment has
taken a decision to purchase 3000 tonnes of
pepper through agencies fromfarmers. But, this
must be purchased and implemented, andthe
farmers should ensured a reasonable price.

The farmers especially the small growers are
onlyimports and threats of this nature but also
of smuggling from other countries.

Cardamom andcloves arebeingsmuggledin
of these iterns. Smuggting should be checked
and stopped. Cardamom is being smuggled
through North-Eastem States and cloves from
Srilenka.

The price of nutmag has crashed steeply.
Unless the Government ensures fair price tothe
growers, this valuable cultivation will get
destroyed. This applies also to cultivations ke

With regardto general aspects, | did nottouch
thembecause allthese have een touched by my
friends and | know that there has been atime
constraint. So, | would urge upon the Ministerto
take very senious note of all these points.

(Transiation]

SHRAI PIUS TIRKEY (Alipurduars): Mr.
Chairmman, Sir, | would like to draw the attention
of hon. Minister for Agriculture towards an
important issue. Ours is a big agricultural
country. But we are quite backwardin the field

of agriculture. There are many reasons
responsile for it. We cannotmake progress in
thisfieldif the Government do nothave any data
about requirement of capital for getting good
harvestandiotal production andthus becoming
self sufficient. | want that we shouid leave no
stone untomed to attain self-sufficiency. We
should have every details such as where would
maximum production at a particular place and
what crops can get us more yield and what is the
annualincome of the farmers etc. The capitalis
invesied at various leveils in the country, nobody
is accountable for its accounts. The amount
which is allotted for agriculture sectoris being
usurped by the officials. They pocket such
amounts by making false receipts as most
peopiein this sectol are iliterate and they do not
know even A.B.C. of accounts. The occicials,
who go there to dupe these people do not work
themselves. ltis essential to demostrate new
crops andseeds.

Our living standard is very low. If we
comparatively look atit, se findit the lowest one.
Infants do not get milk todrink. The per capita
consumption is very low. When one tries to get
milk and butter of good quality for using in
medicines, one does not getit. This is a very
shamful thing. Even after 45 years of
independence and being an agricultural country
wheat. twas Government's helplessness. Why

this helplessness? Politics and agriculture are

two different things. Politics do not provide either
rain or wheat. Therefore, agriculture shouldbe
made politics free, then only it will be beneficial
forthefarmers.

Polutry neither requires much capital nor
appointment of big officials. If poultry farms are
estabiished, twill provide jobs forthe youths, as
aresuit thereof they will not migrate to big cities
insearchof job. Some states like Punjaband
Haryana have worked in this direction. Youcan
increase its scope. Some State have already
taken this step whereas others are yettotake an
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Likewise, if animal husbandry is given due
attention, then we will nothave towaitfor 3-4 or
5 years for getting profit out of it, this we can
except even after 1 or 2 years period. | hope
radicalchangesinthis fieldas hon. Ministerfor
Agriculture claims himself to be an agricutturist.

Teaplantation, alsocomes underagriculture
and our country is badly in need of foreign
exchange, otherwise we willbe overburdened
withthe debt. The, seasonof tea plantationisthe
rainy season and after that during November,
December, January and February, ifimgation
facilities are made available thenwe can getits
produce roundthe year, which can be beneficial
for us.last year, we exported 210.14 million
kilogram of teawhichfetchedus Rs. 1157.14
crore. f we raise our porductionthenitcan add
toour foreign exchange eamnings. Therefore, |
requestthe hon. Minister for Agriculture to visit
teagardens, which are in verylimited area and
trytoresolve the problems being faced by this
sector.

SHRI KAMLA MISHRA MADHUKAR
(Motihari): Mr. Chairman, Sir, I rise to oppose

this Budget.

The first reason for opposing this Budget is
that the Government's policy is formed under
the guidance of World Bankand |.M.F. andhon.
Ministeris helpess to prepare abbudget as per
theirwishes. | would like to give an example in
this connection. This year in your agriculture
report you have not given much stress on
production of seeds as you know that after
implementingthe Dunkel proposals, you will get
seeds from foreignthen why production of seeds
should be increased in India. That is why, |
oppose it because your budgetis onthe lines of
the direction given by your mastersi.e. World
Bankand|.M.F. The secondreasonisthisthat
it neglects the backward States. The States
which are backward in the field of agriculture
include West Bengal, Orissa, M.P., Eastern
U.P. andmany other states, The Government's
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policytilldate has been of suchtypethatonthe
one hadn it paved way for green revolution in
some State. Like Punjab, Haryana andWestem
U.P. whichis good forthe country andonthe
other hand most of the States have been
neglected. In this budget on specitic provision
hasbeenmadeforthebackward State. Therefore,
aspecialschemeshouldbe made forincreasing
the agricultural production inthe backward and
deficit State like North Bihar, Biharand Orissa
etc.|hadmentioneditlastyear alsothat if Jakhar
Jipays his attentiontowards North Bihar, then it
canprovide foodfor most of the parts of indiabut
you do not pay your attention towards it. | had
made asubmission inthis regard last repeating
ittilll amin the Parliament. The third reasonis
this that this budget do not pay any attention
towards agricultural labourers, poor farmers
andmarginalfarmers.

The entire Budgetis meantiorthebigfarmers.
Your policy is export oriented. At that time |
pointed out as to how it could be export oniented
because the attention of the pecple in ourcountry
has beendiverted towards horticulture. Fruits
production has increased, sofromthat point of
view itcan be export oriented. | can say it about
Bihar where fruits like lichis, mangoes and
bananas are produced. More attention is being
paidtowards horticulture. Some time back some
officials wentthere butdue to somefaultsinthe
machine they could show few pictures only.
Therefore, |would say that more attention has to
be paid onthis point.

17.00hrs.

' Sofarassubsidy onfertilizeris concemed |
wouldliketo saythatthe entire House, including
treasury benches, facour the continuity of subsidy
onfertilizertothe farmers. Besides that | would
like to give some suggestions in this regard.
Firstly, while continuing the subsidy onfertilizer,
the role of middlemen shouldbe minimised and
the benefits of subsidisedfertiizertakenbythe
big farmers should be checked. Secondly |
wouldlike to say about crop insurance scheme.
Many hon. Members have pointed out thatthe
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crop insurance scheme should not be taken
casually butit should be implemented effectively
in all the districts. Thirdly | would like to say
that if wheat purchased from Haryana is
transported to Bombay or Madras that would
naturally costmore andthere wouldbe difference
in the prices too. You have announced the
procurement price of wheat and you are
purchasingitonthat prices. You have divided
the entire country into trade zones. Under such
circumstances there will be free zone
transportation and that will benefit the farmers
and the general public will also have adequate
suppty of foodgrains. My fourth demand s that
loan facilities should be extended to all the
fanmers. More loans should be provided to small
farmers because they face lot of difficulties in
growing crons. My fifth demand is that the
agniculture should be given the status of an
industry. Thoughthe Government have taken
some steps in this direction but some concrete
scheme should be formulated for this purpose.
By doing so the agnculture will come at apr with
the industry. My next demand is about land
reforms Act. In Champaran district of Bihar
about ten thousand acres of land has been
forcibly occupied by the farmers butthat land is
still lyingin the names of Zamindars. The hard
work and sacrifices made by the farmers have
gonewaste. Therefore, the Govemment should
formulated a clearcut policy on land reforms and
the Govemnment should State whether itis willing
to implement the land reforms Act or not.

My ninth demand is that the Government
should pay attention on the development of
horticulture. People shoukdbe educated aboutit.
(Interruptions)

How we can leam it? You can leam it. Our
officers know about it. (/nterruptions)

Sir, you know about Champaran district. A
farmer's agitation was launched by Mahatma
Gandhi in Champaran. Therefore, | would
demand that a college should be opened at
Pipara which will benefits Chhapra, Sivan,

Gopalganj, Sitamarhi besides Champaran
districts.

Sir, inthe end | would like to say that crores
of rupees of the farmers are due on the Sugar
mills situated particularly in North Bihar. You
may saythatitis not your department butyou are
farmer’s leader and also farmer’s Minister.
Therefore, you shouldtake up this matter and
ask ths Sugar mills to make payment to the
farmers. Withthese demand| opposethe Budget.

[Englihs]

SHRI YAIMA SINGH YUMNAM (Inner
Manipur): |am on a point of order.

MR.CHAIRMAN: What is yourpoint of order?

SHRIYAIMA SINGH YUMNAM: Let me say
it. Under the rules, a mover of the cut motion
must be givena chance to speak. |amamover
of the cut motion. My nameis notified. Why, lam
notgiventhe chance.

MR. CHAIRMAN: | disallow it.
(Intermuptions)

SHRI YAIMA SINGH YUMNAM: it is unfair.
Inthis case, | walk outfrom the House. Thereis

noprocedure here.

17.07hrs.

Atthis stage, Shni Yaima Singh Yumnam
leftthe House

(Interruptions)

SHRISOMNATH CHATTERJEE (Bolpur):
Sir, he represents a smaller State. He comes
from asmaller State, one of the North-Eastem
States. They have their special problems. He
can be given five minutes.

MR. CHAIRMAN: | have accommodated all
the parties.
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(Interruptions)
[Transiation)

SHRI K.P.
(Machilipatnam): Sir, some comefromthe rural
area andsome comefromthe urban area. The
person belongs to urban area, does notknow
about the problems faced by the farmers in rural
areas. What all this is happening in the
Parkiament? (Inferruptions)

THEMINISTEROF AGRICULTURE (SHRI
BALRAM JAKHAR): Mr. Chariman, Sir, firstof
all | would like to offer my thanks to the hon.
Members who spoke onthe Demandfor Grants,
moved cutmotions and took keen interestinthe

. Lam aiso thankful to other hon.
Members who padicipated in Consultative
WMPW' ent ri'Cormmaeof
this Ministry. R

Mr. MMmmww
discussion on the Demand for Grants and
concluded by Shri Madhukar. Perhaps Shri
Madhukar has leftthe House.

- SHRIKAMAL MISHRAMADHUKAR: Sir, |
have notgone. (Inferruptions) were speaking
sweet even while making criticism of the Budget
true.ot your name.

lam proud of it that many hon. Members have
expressed their views on this subject. |had a
Yaima Singh Yumnamshouid have participated
initsothat | couldgetmore suggestions because
whalever is spoken hereis spokenforthe benefit
of all. | amyour humble servant. Youhave given
me an opportunity to serve you. | always try my
levelbest to do whatever | could do for you.

Mr. Chariman, Sir, all the hon. Members
knowthatthe base of developmentis agriculiure.
if we would like to bring about prosperity in our

development. Future of our country is based an

REDDAIAH YADAYV .
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agriculture. All sorts of davelopment for the
present and coming generation depend dn
development of agriculturesector. itcan be said
thatfive fingers unitedly make a hand strongbut
there is a thing on which foundation is laid and
inindiathat foundation canbe laid on agriculture
only. Qur entire development depend on
agriculture. Our economy; industry, trade efc.
entirely depend on agriculture. | am very much
impressed by the views expressed by all the
hon. Members and | also agree with them.
Withoutagricultural development, prosperity of
our society isnot possible. We have o develop
our agriculture sector first only then we can
datermine the development path for ourcountry
andthat canbe doen with the cooperation of all
ofus.

Somecutmotions have been movedbysome
hon. Members and | have thoroughly gone
throughall ofthem. | have categorisedthemand
accordingly | would like to reply them. One thing
| would like to make clear that what the hon.

. Membersthink |, 100, think the saine but the only

differeces is of approach to realisé the goal. |
know that whalever we wantto do can be done
withthe cooperation of all and | am 2onfident that
all the hon. Members would extend their
mbm Bmusdsohnﬂnlmry

mmlmwnmm
I have been getting cooperation of all the hon.
Members. Ithink there is hardly any numberwho
has notcooperatedwith me. Theremaybeminor
differences but our ultimate goal is one andfor -
that-=am getting cooperation of all the hon.
Members.

| am grateful to the hon. Members who

mmmm
Bhakat Kabir said is -

NaKuchh Dekha Pothi Main, Na iuchh Kahi
AurDekha,
Kahat Kabir Suno Bhai Sadho, Jo Kuchh’
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Thereis notingwithout bread butin addition to
that prosperity is also necessary. Inthis regard
| would like to say thatfirst of all we should look
atthe presentdifferent conditions of our vilages
and areas. We have to see the prevailing
conditions of each area and then we have to
determine the direction in which we have to
move ahead. | wanttobring about arevolution.
| always think that-

“Har Khet Main Hariyali Ho, Har Chehre
ParlLali Ho, Har Ghar Main Khushhali Ho"

(greenery to every field, redness on every

- face and porsperty in every house)

| always have such a pic'v e in my mind.
(Interruptions)

AN HON.MEMBERS: Itis a goodslogan.

SHRIBALRAMJAKHAR: Itis not aslogan.

In the absence of desires and dreams for
better future progress is not possible. | have got
the capability and determinationtowork. |respect
all of my colleagues and hope you people are
with me too. If such things are not done, then
postenity will not forgive us. Migration from rural
areas to urban areas is taking place in the
country. Migrants tourban areas generally live
ininhuman conditions in slums. i slums increase,
which | do not at all favour. This migration to
urban areas couldbe checked only if the rural
peopie have gotthe resources and opportunities
to eam livelihood in the rural areas. We are
aiming at this only. However, how all this is
possible? | feel if there is consensus on this
score and also unity then we may achieve
success. Everyyeartwo and a half crore people
are being added to the population of the country.
Itis estmatedthatby the year 2007 India must!
produce 2,084 million tonnes of foodgrains.
Thereis aneedto ponder overhowthisisiobe
achieved? If we fail to ponder over it, then
everythingwillbeimpossible. if populabion growth
is notchecked by all of us unitedly, then it willbe
impossible for us to achieve it. Land is not

increasing but in fact it is shrinking. An hon.
Member submitted that average farm sixe is
shrinking inthe country and will soon be reduced
to.015perhead. All of us need ponder alithis.
Inthe interest of the country, all of us musttake
apledge towork unitedly or plan an altemative
forthe future. Farming community has always
cooperated. Last yearforthe first ime foodgrains
tothe tune of 30 lakh tonnes hadto beimported.
Iwas never in favour of imports and favoured
recovery of payments made. Many of my hon.
Colleagues are presentinthe House and | would
like to submit in response to the query of many
hon. Mebers that procurement is not taking
place, that last year 63 lakh tonnes of wheatwas
procured andthis yearat the rate of Rs. 330 pere
quintal 63 lakh tonnes of wheat Fas already Jeen
procured while two months are still left.
Maximum procurement will be made because
the farmers have already filed the ware houses
of foodgrains. (Interruptions)

SHRI RAJVEER SINGH (Aonla):
Procurement has been made fromthemiddiemen
andnotfromthefarmers..(interruptions)

SHRIBALRAM JAKHAR: | am also saying
thesame thingandthere s no difference between
my statement and what you are saying. | wouid
like to only submit that all of us must work
unitedly on this score..(/nterruptions) | have
advised Shri Kalpnath Raito make procurements
atthe announced prices or else notto annouce
the procurementprices at all. Lastyearupward
revisionwas tobe made butit could notbe made.
Tocompensatethefarmersforthe likely increase
inthe prices of fertilizers, diesel and otherinputs
lincreased the procurement price of paddy by
Rs.40 per quintal. Later on the prices were
revised again. Farmers have come to our
expectations andthis yearthere is goingtobe
record production of 181 million tonnes. This
definitely will be a record and you should not
make hue andcry over it. Py ocurementmustbe
undertakenatthe procurementprices announced
for all the foodgrains. viz.. coarse grains, wheat
etc. and approved by the House as per the
policies ofthe Government. All the hon. Members
have urgedme.
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SHRI B.N. REDDY (Miryalguda): If the
remunerative prices are notoffered, then

[English)

isthe Government preparedto assure the
Housethat the Government will purchase the
grain and other items?

[ Translation)

SHRI BALHAMJAKHAR: |am alsosaying
the same thing that procurement prices for
foodgrains needtobe announcedalso.

SHRIRAMNIHOR RAI (Robertsganj): Late
Chaudhary Charan Singh once stated thatthe
middiemen are making huge profits. Forthe well
beingof the farmers whether the hon. Minister
constructgodowns in allthe developmentblocks
in all the districts in the country so that the
farmers can safely store theirproduce thereand
also secure loans up to 70-80 per cent from
banks or other publicfinancialinstitutions against
theirproduce thus storedandare savedfromthe
clutches of the middiemen?

SHRI BALRAM JAKHAR: Why are you
interrupting? | am preparedto tell everything.

MR. CHAIRMAN: Youhave already dwelled
onthat.

SHRIBALRAMJAKHAR: Howdidyoucome
to know that | would would not tellaboutit? |am
comingtothis. Notonlywheatandrice, eventhe

coarse grains like pearl mifletandmaize, (Jawar)

sorghum etc. needto be made available tothe
people. Whenever there is ademand for rice,
wheat need not be immediately redressed. |
have taken up this matter with both the hon.
Prime Minister and Shri Kalpnath
Rai..(interruptions)

Please listen don'tinterruptin between.

SHRIKESRI LAL (Ghatampur): Wheatwas
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imported atthe rate of Rs.526 per quintal. Why
this rate is not being given to farmers in the
country? The Government of India is doing
injustice to the farmers. This Government is
anti-farmers. .(Interruptions)’

[English)
MR.CHAIRMAN : This willnotgoon record.
(Interruptions)®

SHRI BALRAM JAKHAR: Having little
knowledge is adangerous thing.

| Translation]

Only afterknowingcomplete details doponder
overitastohowmuchthe farmers are receiving?
Farmers are receiving more. | can say this
confidently. Most of the hon. Members. have
given Cut Motion notices regarding support
prices. Three things have to be understood.
Firstly, more production. Secondly, less
production and thirdly, balanced production.
Wheneverthereisshortage, prices shootup as
did happen last year in the case of cotton.
Whenever oilseeds production was low, prices
of mustard oiland other oilseeds were soaring
sky high. Whenever productionis surplus, prices
come down and the farmers suffer, as is
happening this year. I think such aprice should
be fixed so thatthe farmers and our endeavour
isnexttonone. Has any Govemmentdone more
than ourGovernmenteveninthe recentpastnor
willany Govermmnetdoso inthe future? When
you are throwingthe gauntlet, |lam sayingthat|
will do it definitely. | submit that step by step
everything will be done within a year andthere
arenoshortcuts. Justnow an hon. Member, Shri
Rao, who has len the House, stated that the
agncultural policies are quite old. | do agree that
thepolicies are oldbut allof these are not. I1have
alrady statedthat the Cabinethas approved it
andallthe Chief Ministers have alsodiscussed
itandithas beenlaidonthe Table ofthe House
as well. | would like to humbly submit that itis

" *Notrecorded.
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the policy of all of us. Please approve itinone
gowith orwithoutamendments forthe welibeing
ofthe farmers. Sothatl cantellthe farmersthat
promise made has been fulfilled. The hon.
Members were submitting that the price varies
alot and at one place, price is Rs.350 while at
another place, it is Rs. 750. Therefore, for
equalisation of prices asingle price needtobe
announced..(Interruptions)

(English]

SHRIC.K. KUPPUSWAMY (Coimbatore):
Whataboutcotton?

SHRI BALRAM JAKHAR: Cotton is also
coming. Thathastobe done.

[ Translation)

Therefore, there mustbe a uniform price for
thefarmers all over the country whether they are
of Tamil Nadu or the Consumers of that State.
Slight difference in price is O.K. However, it
shouldnothappenthatatone placepriceis Rs.3
andatanother place Rs. 8. Exercising controlis
amust. '

Recently, itwas said that 55barriers inUttar
Pradeshhave been removedandabouttherest,
the matter had beentaken up with the Ministry
of Home Affairs and ShriKalpnath Raihadalso
been toldin writingto instruct the officers of his
Departmentnottocreate any obstacle as itwill
be treatedillegal. The hon. Minister of Finance
hasmentionedinhis Budgctspeechthatasingle
zone has been created. | want the remaining
restrictions...

SHRIKESRI LAL: Officials and Officers in
Uttar Pradesh are making recoveries from
tarmers and officials are harassing tarmers
whentheytrsportfoodgrains fromone district
totheother.

|English)

SHRIBALRAM JAKHAR: Have the decency

tolistenfirst. | am giving you something. lcan
listen later on. Butlet me say something.

| Translation)

Why are youinterrupting? You make a lot of
hue and cry but listenfirst as the situation is not
sogrim. Please listen how do we proposetogo
ahead. Shri V.P. Singh has also come to the
House. Raja Saheb, youdemandedttobe done.
We have gotit done. Now it is for youto control
thethings. Whereverithasnotbeendone, we will
doitunitdely. Guilty must be punished. The way
obstacles have beencreated, must be looked
into.

Mr.Chairman, Sir, an hon. Member submitted
that in the new agricultural policy status of
industry needto be givento agriculture. An hon.
Memberwassayingthatitwillnotbe done-sothe
stafus of industry should be given to agnculture.

He was saying that inspector vill harass
them, they will send them to police custody and
tothe Patiala House. Farmers will have to pay
several visits to income-tax offices. In that
situation how will the farmers be able to do
farming even if electricity and water is made
available foragriculture.

Thefarmercannot, atany cost, pay the tax. Iif
heistorcedtopayit, hewouldnotbe abletocater
tothe needs of people all overthe country. The
Government also propose to take effective
measures forthe welfare of farmers. If afarmer
inherits apiece ofland as an ancessiteral property
situated near a city and if the Government
acquires the landfor setting up an industry orfor
any other purpose. he willhave to pay capital
gaintax. |have saidthatthe Govemment acquires
land but if the farmer has not other means of
eaming livihcodand he does notwantto sell the
land, he wvould nothave to pay capital gaintax.
Allofus wantthat capital investment shouldbe
there, it it is not there, how would we make
progress? It needs money. Unless we give
some profit to the farmers, it would not be
possible. Similarly ifinadequate allocation for
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Iamrsismade,develoemmﬂ is not possible.
We shall havetomake the farmer prosperous by
means of giving him remunerative prices, and
thatis what we have done. We have given as
much as we could, and we could try to do the
sameinfuture sothat all of his requirements are
fulfiled. | would like toinform the hon. Members
thatasum of Rs. 2521 crore was allocatedfor
agriculture development programme last year
inthe Seventh Five Year Plan which has now
been increasedto Rs. 7400 crore. Allocation for
cooperative sectorhas beenincreasedfromthe
last year's Rs.335 crore to Rs.900 crore.
Similarly, allocation for fertisers has been
increased from last year's rupeestenand a half
crore to Rs. 80 crore, for fisheries it has been
increased from Rs. 88 croreto Rs.400 crore. In
the Seventh Five Year Plan, outof an allocation
of Rs.2400 crore, Rs.1000 crore have been
earmarked for horticulture. Allocation for
from Rs.18 crore to Rs. 63 crore, for crop
protectionithas been raisedfromRs.26 croreto
Rs. 100 crore, for dryland farming it has been
increased from Rs. 52 crore to Rs. 1100 crore.
Similarly, there has been an increase in the
allocation for seeds from Rs.48 crore to Rs.200
crore; on TMP from Rs.35 croreto Rs.200crore;
onagricultural research education from Rs. 438
croreto Rs. 1300 crore. The previous allocation
for animal husbandry was Rs. 102 crore which
has been increased to Rs. 400 crore, and for
dairy, the allocation has been increased from
Rs.374 croreto Rs. 900 crore. Inthis manner, the
Govemnment have taken these measures after
tried our best that whatever funds are mode
available, are utilized so that there may be
capital investment.

Secondly, it would not be beneficial forus in
the long run to markets raw material. We will
have to find out an altemative to it. The hon.
Members mustbe aware that atpresent indiais
at second or third position with regard to the
production of fruits and vegetables. But about 25
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per cent of the total fruits and vegetables go
waste duetolackof storage, transport, packaging
facilities. We export only .05 per centof canned
orprocessedfoodwhile othercountries have the
capacity toexportabout 40to 60percent. Unless
we provide adequate facilities tothe fammersin
rural areas, they would be attracted towards
cities. Agro-Business Conseortium, Agro-
Business Centre, Agro Business Entrepreneur
packaging, marketing, transpontation, cold
sotrage eic. Thereafter, food willbe processed
andexported.

SHRIRAJVEER SINGH: How many years it
will, 10-12 years or25years?

17.33hrs.
(MR.SPEAKER inthe Chair)

SHRIBALRAM JAKHAR: The hon. Members
knowthatitis only the seed that we sow, which
gradually develops intoaplantandbearfruitonly
after 5 years. | have just sown a seed. | have
formulateda pian and allocated funds. We are
exporting grapes worth hundreds of crores of
rupees this year, which is arecord. The number
of colling centres during last year was 22, 35
morecooling stations have beensetupthis year.
Mangoand orange are alsobeingexported. The
fammerscannotprosper withoutexport promaotion,
Anhon. Member pointed outthat the per capita
income in China is much more. The reason
behinditis that their production is much more as
comapredtoours. Theonly difference isthatwe
produce more than about 20 milliontonnes of
polatobut we donotinclude itinfoodgrains, itis
considered asa vegetable. f we processitand
keepitincold-storage, t maybe considered as
afoodstem. Wehave earmarked Rs. 1000crore
forporcessingpurpose. | have beenencouraging
farmers to export processed form of potatotoa
country like Thailand. Generally, the rate of
potatois Rs. 28-40 per tonne, but the prices

_comedowntoRs. 1orS0paisaperkgwhenthere

is abumper crop of potato.
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SHRI VIRENDRA SINGH (Mirzapur): Mr.
' Speaker, Sir, | wouldlike to pointoutone thing
inparticulrar..

MR. SPEAKER: If heis not taking his seat,
you may please take your seal.

|Englishi
.Ilisnagohgmrooom.

(Interruptions)”
[ Transiation]

SHRIBALRAM JAKHAR: My submissionis
as has been pointed outjust now thatwe have
made a lot of progress with regard to export
duringthe past years. lfwe donotconcentrate on
agriculture, we cannot make progress. Wehave
been exporting agricultural products worth
RS.7600 crore. The target would beincreased
nextyear. Inthe comingfive years we havefixed
atarget of exportingfoodgrains tothe tune of Rs.
20,000 crore so as tohelpthe farmersinthereal
‘sense. Provision is also being made for the
export of litchi. Similar provision isto be made
forexportofbetel, the situation isbeing reviewed
inthis regard. There are many other projectsfor
the promofion of vegetable export. Thatis why

asum of Rs. 1000¢rore has been allocation for

the purpose.

Justhbw, the hon. Memberwas referingto
_ fertilizers. | doknow..

SHRIPHOOL CHAND VERMA (Shajapur):
Mr. Minister, | would like to know your views
aboutthe crop insurance policy. A uniformcrop

Jmiuramepohcysr“f&te mplementedforthe

welfare of Il'leianmrsa_loverme country. The
hon. Minister may kindly fumishtheinformation
with regard to the measure beingtakenin this
regard...inerruptions) .

SHRIBALRAM JAKHAR: So faras the crop
insurance policy is concerned, under whichthe

. highestlimitwas Rs. 10,000. ltwas forthose who

could atfordto insure their crops only after they
gotloan. itwas avolunjary scheme. Some of the
states implementedthe scheme in their States
while the others did not. The resultwasthata
very meagre amount of Rs.120 crore was
collectedin the form of premium as against the
claim of Rs.950 crore, thereafter that scheme
did not prove successiul. We were helpless. We
tried ourbestto make it a success. | also held
several meeings separately with scientists,
economists and farmers inthis connection and
apolicy is being formulated as an outcome of
those meetins. The hon. Prime Minister has
also said that a comprehensive Insureance
Policy for all crops should be implemented for
which a separate provision will have tobe made.
| know that we have been makingefforts in this
regardforthe last20 years. Like all other hon.
members, we are also of the opinion that if a
provision canbe made for the people workingin
industries, why notfor farmers. But the condition
indifferent region varies from one place to the
other. Atone place the cimate creates hindrance
while at the other place the csop pattem is
different, the showingamethodis different. Then
there are other tactors like rain, availability of
walter or drought situation. All of these have tobe
tackled..(Interruptions) Separate provisions will
be madeforthe stztes having adequate raintall
and those facing frequert droughts. The
Government propose to implement
comprehensive policy in one district of a
particular State onexpenmental basis this year.
Some of the hon. Members were in favour of
making itcompulsory while other were in favour
of making it voluntary. If everything goes on
smoothly, it will be implementedin the entire
slate sothat the system may function smoothly.

Atthe same time, natural calamiteis stnke
quite frequently in our country, creating great
difficulty. We depend on nature and there is
uncertainty nowhere as much asitisin the field
of agriculture. Sometimes seeds are damaged
while at other times there s drought. Sometimes
there are floods. Similarly diseases break out

“Not recomed
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hailstorms, cyclones damagecrops. Wecando

nothinginsuchsituations, We facemany problem
onthisserve.

Every day we get new facts about natural
calamities. CutMotions have also been moved
regarding the action beingtaken and the relief
being provided by us. The Ninth Finance
Commissionwas eartier constitutedin this regard
and now the Tenth Finance Commission has
beensetup. lftheychangethe schemenowthen
itis a differentissue. Butthe scheme of Rs.804
crores is stillunderimplementation. Underthis
scheme, the Central Govemment gives Rs.603
crores and Rs.201 crores are provided by the
States. The Centre provides this fundin four
instalments. Whereverthere has beendrought,
we have providedfunds forthem. Bihar, Madhya
Pradesh and Orissawere covered underthis
scheme. Recently, the hon. Prime Minister has
visited Jawahr Rozgar Yojana and Accelerated
Water Scheme butthe actual implementation of
allithese schemes hastobe seen.

DR. LAXMINARAYAN PANDEYA
(Mandsaur): No funds have been given to our
Statetillnow.

SHRI BALRAM JAKHAR: We had already
sent anditis lying there. | have reports in this
regard. We have certainly sentthe funds. Ifthe
fundshave notreachedatany plce, getitchecked
andifitis so, wewillsendthefunds. Thereis no
probleminit.

It is being said that there is scarcity of
foodgrains. Butl wouldliketotellyouthatitis not
so. The real problemis that people do nothave
purchasing power andwe have toremove this
bottle necks of the people by providing the with
employemnt. Earlier, Palamuand Garhvaareas
usedtoproducealot offoodgrains. Butnowthey
are affected with severdrought. Now we haveto
find out ways for extracting water form the
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ground. Itis being saidthat there is underground
waterin Palmu and other districts. thas tobe
seenhow muchwafbrcanbe extractedandhow
mucharea canbe irmgatedthroughthis water. it
isalos ightas youhavejust saidthatthereisno
needforadditional resources of irmigation. That
iswhy, |am providing 50 per cent grants toyou.
This is being porvided under drip irrigation
scheme, sothat, lesswatercan domoreimgation.
Lastyear, only 10thousand hectares of landwas
coveredunde itandthis year itisbeingincreased
to 20 thousand hectres. | want that it should
increase to 25 thousand hectares in the coming
year, sothatmore vegetables andcrops canbe
producedandhorticulture can alsobe developed
through this drip irrigation scheme. So, more
emphasis is being given on this scheme.

As Shri Madhukariji and the hon. Member
weredrawing my attentiontowards Champaran
in north India, | am ready to pay my attention
towards that area. Recently, | had called a
meeting, but youdidnot attendit. Whateveryou
say, |ampreparedto agree withthat. | wantthat
you people should come forwardforthe welfare
of the States. Itis only the States which do not
cooperate with us. Whatis not available in the
States? Only the will-power is needed. If
electricity andwater are notavailable, then what
can bedone. Thesethings cannotbe sentfrom
the centre. The State Governments can only
provide thesethings. They should have the will-
power to do it the reference of Punjab and
Haryanawas made inthis regard. Theyhadthe
willto work. It was also a deficit State, butithad
improved its situation. We want to help the
States when any natural calamity arises, Butit
isforthe State Govemments should also remain
alertabout sending the funds.

Justnow, youwere talking about the Dunkel
Draft. Iwouldliketo assurethe House as | have
justtold that our duty is to look after the welfare
of the farmers. If anything goes against the
interestofthefarmers, itisbad. Atpresent, | think
nothing canbe done because of certian disputes
going on. Buteven then | have said-
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[English]

(1)  Naturallyoccuringganes,howsoever
derived, shall notbe patented.

(2) There shouldbe no objection ot micro-
biological processes being patented.

(3) Effective squi generis systemforthe
protection of plant varieties may be
adopted provided two things were
takencare of, viz. the farmers rights
andthe reserachers rights.

[ Translation)

lamnotgoingtogivethis. Adoubtwas raised
thatthe farmerwill produce the seed, but willnot
be abletosowitin hisonw field. The peoplehave
been misled inthis regard. No oneis goingto

accept thismisconceptiontoday, tomorroworin -

future.

(English]

|am not goingtobarterwith any suchthingwith
the freedom on my farmers.

[Translation)

SHRI VISHWANATH PRATAP SINGH
(Fatehpur): | would like to seek clarification from
the hon. Memberwhether the famerwho wants
to sell his crop, will able to sell it as per the
restrictions imposed by the Dunkel proposals.
Pleasetellwhetehrhe willbe free to setihis crop.
Under the Dunkel proposal, the right of seen
multiplication will not be giventothe farmer. If
he cannod do the seed multiplication, he will not
be able to sell his crop. Then, heis finished.

[Enghsh)

SHRI BALRAM JAKHAR: He will try to do
that. (Interruptions)

SHRI SOBHANADADREESWARA RAQ
VADDE (Vijayawada): Will youfight forthem?

(Interruptions)
SHRIBALRAMJHAKAR: Yes.

SHRISOMNATH CHATTERJEE (Bolpur):
We have aspecific cutmotion onthis. Wewould
like to know the views of the Govemmentof India
inthe matter. Will you say categorically whether
youaccept the stipulation of the Dunkel proposal
ornot? Willyou say thatcategonically? We are
anindependentcountry.

SHRAI BALRAM JAKHAR: What more
categorical statementdo you wantfromme? It
tomuchmorethancategoncal. | amnot goingto
barterwith the interest of the farmers.

[ Transiation)

SHRIRAJVEER SINGH (Aocnla): Regarding
Dunkelproposals, other Ministers say something
else andthe Agniculture Minister says something
else. The statementhe has made here today,
has already been made inthe press also. |lam
afraidthatthere is much difference of opinionin
the cabinet also. The hon. Prime Minister is
sitting here. He should at least clearly State his
policy regarding the Dunkel proposals and also
give details about the policy of the Govemment
inthis regard.

SHRIBALRAMJAKHAR: Thereisnoproblem
andno difference of opinion. Sofaras agricutture
is concerned, you need not worry about it.
(Interruptions)

(English]

When|have stated it onthe floor of the House,
I have saiditcategorically..( Interruptions)

MR.SPEAKER: Please take your seats.

SHRIBALRAMJAKHAR: The nextpointis
about Aquaculture. | must tell the House that it
is a very important sbject. It is one of the
upcomingsubjects. Itis goingtobe a goldmine
tor us and we are going to exploitit fully. l am
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goingtogive ita bigthrustwhetherinfresh water
orbrackishwater. Itis goingtobe done. There
is somuch potentialin itandwe are tryingto get
Smillion tonnesin the next two or three years.

[ Translaton]

SHRIJASWANT SINGH (Chittorgarh): There
is acute scarcity of drinking water.

[Enghsh]

SHRIBALRAMJAKHAR: That s with Ministry
of Rural Development and they are giving it
underthe watershed programme. Thenwateris
sinkingbecause we are growmngtomuch. Itis not
there. It percolates down. (/nterruptions)

[ Transtation)

SHRI BALRAM JAKHAR: The State
Govermnments are going to provide Rs. 30
thousand crores for the watershed programme.
The CEntreis providing Rs. 1100 crores. Every
State is making programmes for irngating 500
acres. 1000 acres or 2000 acres of its land. This
has given 100 per cent result. Where some work
has been done, we would like to provide more for
its development

Regarding machinery, Dada has expressed
a doubt whether it will adversely affect our
indigenous machinery. There s nosuchchance.
It has been lowered for this year. This will lower
the pnces also. Itis more competitive. We have
accommodatedthe technolgy. We have exported
thistechnologyto othercountnes also. There is
aproblem.

[Enghish)

Itis more competitive. We are gomgtodoit.
1 think, | will have to approach the Finance
Minister for his help to facilitate the farmersto
getmore credit.
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| Translation)
lam goingtomention the creditpolicy. There

isshortage oftime. Regarding credit, we want
that-

[English]

Without creditthere is no agriculture. Thisis
investmentonentedtoday.

[ Translation)
Twenty anda halfthousand crores of rupees
havebeenkeptforthe cumentyearinthis regard.

QOut of it, seven and a half thousand crores of
rupees have been givenforthe cooperativesand
11 thousandcrores of rupees have beenkeptfor
otheritems.

SHRI VISHWANATH PRATAP SINGH:
Underthe Dunkel proposals, the fammers will not
be given preferential rates even in credit also.

[English]

That willamountto subsidising.
[Transiation)

This subsidy will not be provided to the
farmers on preferential rate of interest. The

Govemment should clearly about this.

SHRI BALRAM JAKHAR: In my opinion it
does not appty onus. (Interruptions)

Ihave seenit. (Interruptions)
[Engltsh)

Though this is not my subgect. | have studied
it. Wewill seetoit. (Interruptions)

MR. SPEAKER: No, there is ‘10 per cent
less’ Clause init, it will take care of it.

SHRIBALRAM JAKHAR: Then about dry-
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farming. (Interruptions) Dry farming has been
giveninthe Centre. My scientists are doing a lot
about nes generation of seeds whichcanstand
drought.

[ Translation)

We have tried for ff. At the same time our
eftorts have fruitified also. In past we had to
import oil seeds and oil worth Rs. 1200 crore.

Today we are compietely self-dependent.

An hon. Member was saying that we had
imported oil. There is on need of its import at all.
Thisyear production of ol seedshave been21.3
million tonnes which s a record. | am always
wornedaboutit. Lastyear|hadincreasedthe
supportpnce of ground nutby Rs. 105 sunflower
by Rs. 130 mustardby Rs.95 and|felt thatitthe
farmers produce more the prices will decline
andthis all was done to give him high support
pnce.

Funds have been prowided for Dairy
Development and poultry. Earker the production
of milk had been 20 lakh tonnes. This year the
targetof the prodcution is 61 lakh tonnes. Butwe
are trying for this also and new factories are
being set up as early as possible sothat wecan
toissuance of icenses etc. will be accomplshed
with in two months and thus the work will be done

smoothly.

We are introducing live-stock Insurance
Scheme. (Interruptions) Please sitdown and
listen. | also want to launch extension
programmes. | want to educate the peoplie in this
field, without knowledge there is no scope for
development. |have setup 74 more Agnculture
Science Centres. In comeing two years, one
Agriculture Science Centres. In coming two
years, one Agriculture Science Centre would be
set up in every district during this Five Year
Plan, and there will be proper propagation of
know how andtechniques among people and
many of themwillbeimpratedtraningtor aweek
or ten days or three months so that they may

have the best kind of cultivation and produce
bestseeds. Youweretalking of seeds. Inthis
context | wouldlike to State that the production
of seeds was 44 lakh quintals last year andthis
yearitis expected to be to the tune of 57 lakh
quintals and | have allocated huge amount for
this. After streamlining the work of State Farms
Corporationandthe National Seed Corporation
I wouldiike that all people should work with a
team spirit, produce good quality seeds and igve
themtofarmers, we are going to do this work.

SHRIRAJVEER SINGH: Forthis item, you
havedecreasedfunds whichhasbeenmentioned
inthe Budget.

SHRI BALRAM JAKHAR: | have rather
increased.

SHRI RAJVEER SINGH You have
decreasedthe amountonseeds.

SHRIBALRAM JAKHAR: Youweretelling
about some other subsideis. You weretalking -
aboutfertilizers. Inregard tofetilizers, | would
like to State that | have also written aboutit. All
hadthe same opinion. therefore, | did not want
anyimbalance. Forthis purpose | hadrequested
the hon. Pnme Minister to reconsider this matter.
Twothree days back our hon. Minster of Finance
had given an indication. but that is yet to be
materaksed. Buttake ttfor grantedthat we would
allocate funds to all States in the mannerthat |
did earlier, and try to ensure that States provide
tertlizers tofammers atthe rate, of the lastyear.
There willbe no matter of concem. ( Intermuptions)

SHRIRAJVEER SINGH: Mr. Speaker, Sir,
you did not reply to my question. (/nfemuphons)

SHRIBALRAM JAKHAR: Yes, iamcoming
tothatpoint.

(Engiish]

SHRI SRIKANTA JENA (Cut}ack}: The
Standing Committee on Agnculture has made
three major recommendations. What is the
Govemment's reaction?
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MR. SPEAKER: Atsix o’ clock we have to
applylm Guillotine.

[ Transiation]

SHRIRAMVILAS PASWAN (Rosera): What
aboutthe subsidy onfertilizers?

SHRI BALRAM JAKHAR: | have told just
now that the programme is similar tothat ot the
previous year.

SHRISHARAD YADAV (Madhepura): Your
statement on the fertilizer subsidy is quite
circumlocuting. Why do you not speak straight
forward?

(Interruptions)

SHRI BALRAM JAKHAR: It is quite clear.
(Interruptions)

SHRI SHARAD YADAV: Please tell us.
What are you going to do about subsidies on
fertilizers?

SHRI BALRAM JAKHAR: Three persons
are speaking simultaneously, | am not
understanding. We will provide subsidey atthe
sinilar rate of Rs. 1000 pertonne. (Interruptions)

ANHON.MEMBER: But whatrate will you
fixforonebegofD.A.P.? Pleasetellus clearly.

SHRIBALRAM JAKHAR: | have told very
clearly thatthe subsidy onfertilizers wouldbeto
. thetune of Rs. 1000 pertonne. (Interruptions)

[English)

'SHRISRIKANTA JENA: The Minister has
not responded to the Standing Committee's
recommendations.

SHRI BALRAM JAKHAR: | am aware of
them. (Interruptions)
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[ Translation)

SHRIRAJVEER SINGH: Mr. Speaker, Sir,
Iwould like to ask two questions from the hon.
Minister. | have raised certain questions.
(Interruptions)

MR. SPEAKER: The guillotine has to be
applied at6 o' clock.

SHRI RAJVEER SINGH: | raised certain
questions. None of my questions was replied.
The Government has notclarifiedits policy on
the Dunkel proposals also. You have made
circumlocutory statement on the subsidy on
fertilizers. It seemsto me thatyou have uttered
these wordsjusttogetvotes. Butthereis noclear
cut policy about farmers. (Interruptions)

SHRI BALRAM JAKHAR: There is no
circumiocutory statement.

MR. SPEAKER: Rajveerji It is not a
circumlocatory statement. Ifthereisany. ithas
beenmade inthis august House. It hasbeentold
thatthis year also the amount of subsidy would
be the same as was inthe previous year.

18.00hrs.

SHRIRAJVEER SINGH: Ihad asmed one
more question also. Itis related to agriculture
insurance. In this regard you had related to
agriculture isurance. In this regard you had
statedtoimplement this scheme in a village or
adistrictin a State. But it has notbeen decided
astofromwhere the premium will be collected.
Ihad asked details of the scheme. Butthis also
has notbeenrepliedto.

MR. SPEAKER: Allthese things have been
writteninit.
(Interruptions)
[English]

MR. SPEAKER: | shall now put all the Cut
Motions moved to the Demands for Grants
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relating to the Ministry of Agriculture to vote
together unless any Member desiresthatany of
his Cut Motionmay be put separately.

SHRIBASUDEBACHARIA (Bankura): The
Cut Motion Nos. 62 and 117 should be put
separately. Oneis on Dunkelproposal andthe
otheris onfertilisersubsidy.

SHRIBRAJAKISHORE TRIPATHY (Puri):
My CutMotionNos130, 131 and 132 maybeput
separately.

SHRISOMNATH CHATTERJEE (Bolpur):
Sir,my CutMotionNo.97 isinregardtoNABARD.
The Finacne Minister has now come. Itis his
jurisdiction. Please tell your friend.

[ Translation]

This disinvestment in the NABARD. and
privatisation won'tdo. Please dospeak. The
hon. Minister of Finance is sitting here.
i Interruptions)

[Enghish)
SHRIBALRAMJAKHAR. Noprivatisation.

SHRISOMNATHCHATTERJEE: Cnbehalf
otthe Governmentof India. you are speaking
now, not as a Agriculture Minister enly. and
saying that there 1s no disinvestment..
{Interruptions)

SHRI BALRAM JAKHAR: Right Su I am
sayingwith the authority now

MR.SPEAKER: Now!|amputtingallthe Cut
Motions exceptthe CutMotion Noes.ﬁg, 117.130.
131 and 132tothe vote ofthe House

The CutMotions Nos.39.40. 43. 5910 68.
/74.80.81,83.88.941098 10Tto 115117 to
127.130-134. 137-142were putand
negatved

MR. SPEAKER: Now | shali put the Cut

MotionNos.62and 117tovote,
The questionis:

“Thatthe Demandunderthehead Agriculture
(page 1)bereducedtoRs.1.

Failure to reject Dunkel proposals which
suggest removat of subsidies on inputs and

supportpirces ior agricultural produce.” (62)

“Thatthe Demandunderthe head Agriculture
(page 1)bereducedtoRs. 1.

Failure to provide subsidy onfertiliserto the
poorand marginalfarmers.” (117}

The Lok Sabha divided:

DivisionNo.6 AYES
18.05hrs.

Acharia. ShriBasu Deb

Advani. Shr Lal K.

Anjalose, Shn Thayil John

Asokara). Shri A,

Azam.Dr Faiyazui

Bala. Dr. Asim

Balayogi, ShiG.M C

Baliyan, ShriN K.

Bandaru. ShriCattatraya

Barman. Shrlddhab

Basu. Sho Anil

Basu. ShnChitta

Berwa, ShriRamNarain
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Bhargava. Shn GirdhariLal
Bhattacharaya. ShnmatiMali
Chakraborty. Fict. Susanta
Chatterjee. ShriNirmal Kanti
Chatternjee. ShnSomnath
Chhatwai Shu SartaySingh
Chikhlia. Shumati Bhavana
Choudhary. ShitRam Tahal
Choudhury. Shni wanath
Choudhury. St s wfuddie
Das, Shi: DwarakaNath

ﬁas. Shniitendra Nath

Datta. Shn Amal

Deshmukn. Shn Chandubhai
Dhumal. Prof. Prem

Dikshit. Shri Shreesh Chandra
Dome. Dr. Ram Chandra
Drona. ShriJagat Vir Singh
Dubey, Shamati Saroj

Fatmi, Mohammad Al Ashraf
Gangwar, Shrn Santosh Kumar
Gautam, ShamatiSheela
Ghangre, Shr RamchandraMarotrao

Giri, Shn Sudhir

MAY 4.1993  1993-94 Ministry of Agriculture

GinjaDevi. Shrimati
Gopalan. ShrimatiSuseela
Gounder. Shn A, Senapathi
Gupta. Shri Indrajit

Hossain. Shn Syed Masuda!
Janarthanan. ShriM.R. Kadambu
Jaswant Singh. Shn

Jena. ShnSrkanta

Joshi. ShniAnna

Joshi, Shn Dau Dayal
Kalka.Das.Shn
KanshiRam. Shri
Kapse.ShnRam

Kathena. Shri Prabhu Dayal
KesnLal. Shn

Khan. ShnSukhendu
Khanduri. Shn Bhuwan
Khanona. ShriD D.

Koil. ShriGanga Ram
Kumar, ShriNithish

Kumar, Shri V. Dhanajaya

KunjeeLal, Shn

Laljan Basha, ShriS.M.

Madhukar, ShriKamla Mishra
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Mahajan. Shrimati Sumitra
Mahéto. ShriBir Singh
Malik, ShriPurna Chandra
Mallikarjunaiah, Shri S.

| Mallu, Dr. R,
Mandal. Shr Brahmanand
Manjay Lal. Shri
Marandi. ShriSimon
Maurya. Shn Anand Ratna
Mishra. ShriJanardhan
Mishra, ShriSatyagopal
Misra, Shri Shyam Bihari
Mollah, ShriHannan
Mukhernjee. Shrimati Geeta
Mukherjee, ShnSubrata
Mukhopadyay, Shri Ajoy
Munda, ShnKanya
Murthy, ShriM.V.V.S.
Murugesan. Dr. N.
Naik, ShnRam
Narayanan, ShnP.G.
Pal.ShriRupchand
Pandeya. Dr. Laxminarayanan

Pasci. ShriBalraj

Paswan. ShriChhed:
Paswan. Shri Bam i,
Paswan. Shi ~uhkdeo
Patel. Dr Amnt LalKalidas
Patel, &1 Brishin

Patel. Shn Chandresl
Patel. ShriRam Pujan
Patnaik. ShriSomabhai
Patnaik. ShriHarin

Patidar, Shri Rameshwar
Patnaik, ShriSivaj
Pramanik, ShriRadhika Ranjan
Prasad, ShniHar Kewal
Premi. ShriMangal Ram
Purkayastha. Shn Kabindra
Rai. Shn Lall Babu

Rai. ShriM. Ramanna

Rejendra Kumar. ShriS.S.R.

Rajulu. Dr.RK.G.

Ram, ShnPrem Chand
Ram Singh, Shn
Ramaiah, ShriBolia Bull
Ramasamy. Shri R Naidu

Rana. Shn Kashiram
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Rawat, Shri Bhagwan Shankar

Rawat Prof. Rasa Singh
Ray. ShriRabi
Ray. Dr. Sudhir
Raychaudhuri, ShriSudarsan
Reddy, ShriB.N. '
Roy. Shri Haradhan
Shah. ShriManabendra
Shakya. Dr.Mahadeepak Singh
Sharma. Shri Rajendra Kumar
Shastri, Shri Vishwanath
Singh. ShriHariKishore
Singh. ShriMohan
Singh. ShriPratap
Singh. ShriRajveer

I Singh, ShriRam Prasad
Singh. ShriRamnaresh
Singh. ShriRampal
Singh, ShriViswanath Pratap
Soren, ShriShibu
Soundaram. Dr.(Shrimati) K.S.
Swami, Sureshanad
Syed Shahabuddin. Shri

TejNarayan Singh

MAY 4,1993  1993-94 Ministry of Agriculture

Thakore, ShriGabhaji Mangaji
Tirkey, Shri Pius

Todar, ShriBaran

Tripathi ShriLakshmiNaraim Mani
Tripathy, ShriBraja Kishore
Vadde, Shri Sobhanadreeswara Rao
Verma, ShriPhool Chand
Verma, Prof. Rita

Virendra Singh, Shri

Yadav, Shri Chandra Jeet
Yadav, Shri Chun Chun Prasad
Yadav,Dr.S.P.

Yadav, Shri Sharad

Yadav, Shri Viloy'Kumar
Zainal Abedin, Shri
Adaikalaraj, Shril.

Ahirwa.r, Shri Anand

Ahmed. ShriKamaluddin
Aiyar, ShriMani Shankar

Ajit Singh, Shri

Akber Pasha. ShriB.
Anbarasu Era. Shri

Anthony. ShriFrank

Antulay, ShriA.R.
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Arunachaiam, ShriM. Chaudhary, ShriRam Prakash
Athithan, Shri R. Dhanuskodi Chaudhri. ShriNarain Singh
AyubKhan, Shri Chaure, ShriBapuHari
Banerjee, KumariMamata Chavan. ShriPrithviraj D.
Bansal, ShriPawan Kumar Chavda. Shrilshwarbhai Khodabhai
Bhadana, Shri Avtar Singh Chennithala, ShriRamesh
Bhagat, Shn Vishweshwar Chidambaram. ShriP.

Bhakta, ShriManoranjan ChintaMohan, Dr.

Bhardwaj, Shri Paras Ram Chowdary, Dr.K.V.R.

Bhatia, ShriRaghunadan Lal Chowdha_ ry. Shrimati Santosh
Bhoi, Dr. Krupasindhu Dada hoor. ShriGur charan Singh l
Bhonsle, ShriPrataprao B. Damor, ShriSomjibhai
Bhonsle, Shri Tejsinghrao Das, Shri AnadiCharan
Bhuna, Shri Dilelep Singh Das. ShriRam Sunder

Birbal, Shri Deka. ShriProbin

Brar, ShriJagmeet Singh Delkar. ShriMohan S.

Brohmo Chaudhury, Shni SatyendraNath Dennis. ShriN.

Buta Singh, Shri Deora, ShriMurli

Chacko, ShnP.C. Deshmukh, Shri Anantrao
Chaliha, Shri Kirip Dev, Shri Sontosh Mohan
Chandrakar, Shri Chandulal Devarajan, ShriB.
Chandrasekhar, ShrimatiMargatham Devi, Shrimati Bibhu Kumari
Charles, ShriA. Dighe. ShriSharad

Chaudhary, ShriKamal Digvijaya Singh. Shri



831  DemandsforGrants (General),
Farrok. ShriM.O.H.

Fermades. ShriOscar
Gajapathi. Shri Gopi Nath
Galib, Shri Gurcharan Singh
Ganit. Shri Chhitubhai

Gavit. ShriManikrao Hodlya
Gehlot. Shri Ashok
Ghatowar. Shri Paban Singh
Giriyappa. ShriC.P. Mudala
Gogoi. Shri Tarun
Gomapgo. Shri Giridhar
Gudadinni, ShriB.K.
Gundewar, Shr Vilasrao Nagnathrao
Handique, ShriBijoy Krihsna
Harchand Singh. Sl;m'
Hooda. ShriBhupinder Singh
Imchalemba, Shri

Inder Jit. Shri

islam. ShriNurul

Jaffer Sherief, ShriC.K.
Jakhar ShriBatram

Jatav, ShriBare Lal

Jewali, Dr.B.G.

Jayamohan, ShriA.

MAY 4,1993

Jeevarathinam., ShriR.

Jhikram. ShriMohanlal
Kahandole, ShriZ.M.

Kairon, Shri Surinder Singh

k ale, ShriShandarraoD.
Kaliperumal, ShriP.P.
KamalNath, Shri

Kamat ShriGurudas

Kamble. Shn Arvind Tulshiram
Kamson. Prot. M.

Kanithi, Dr. Viswanathan
Karreddula. Shrimati Kamala Kumari
Kasu. Shri Venkata Krishna Reddy
Kaul, Shrimati Sheila

Kewal Singh. Shri

Khan, ShriAslam Sher
Khursheed. ShriSalman
Konathala, ShriRama Krihsna
Krishna Kumar. ShriS.
Krishnaswamy, ShriM.
Kshirsagar, Shrimati Kesharbai Sonaji
Kuli, Shri Balin

Kunarémangalam. ShriRangarajan

Kuppuswamy, ShriC.K.

1993-94 Ministry of Agriculture 832
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Kurien, Prof. P.J.
Lakshmanan, Prof. Savithri
Malik. ShriDharampal Singh
Mallikarjun, Shri
Mallu.Dr.R.

Mane. ShriRajaram Shandarrao
Manphool Singh, Shri
Marbaniang. ShriPeterG.
Masood. Shn Rasheed
Mathew. Shrn PalaK.M.
Mathur. Shri Shiv Charan
Meena. ShriBheruLal
Meghe. ShnDatta

Mirciha. ShriRam Niwas
Mujahid. Shu B.M

Munda. ShnGovinda Chandra
Muiwyappa. ShriK H
Muralee Dharan. Shri K.
Menthy. ShnM.V.
Muttemwar. Shn Vilas

Naik. Shn A, Venkatesh
Naik, Shri G. Devarava
Narkar. ShriD.K.

Nandi. Shri Yeilaiah

Nawale. Shn Vidura Vithoba
Nayak. Shn Subash Chandra
Netam, Shri Arvind

Nikam. ShnGovindrac
Nyamagouda. ShriS.B.
Odeyar. ShriChannaiah
Padma. Dr. (Shnmati)

Pal. Dr. Debi Prosad
Palacholla. 3hriV.R. Naidu
Pandian. ShnD

Panigrahi. ShriSriballav
Panja. Shni Ajit

Panwar. ShnHarpal

Patel. ShriHarilal Nary
Patel. ShriPraful

Patel. Shn Shravan Ko
Patel. ShnUttambha: Fowibha
Patl. Shn Anwan Basavaro
Patil. Shrimat Pratbha Devisingh
Patil. Shnmah Surya Kanta
Patil, Shri LMtarmrao Deorao
Patil. Shn Vijay Naval

Patil. Shi Yeshwantrao

Patia. Dr. Katikeswar
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Pattanayak, Shri SaratChandra

Pawar, Dr. Vasant Niwrutti
Peruman, Dr. P. Valial
Pilot, Shri Rajesh
Potdukhe, ShriShantaram

Prabhu, ShriR.

Prabhu Zantye, ShriHarish Narayan

Pradharii. ShriK.

Rahi. ShriRamLal

Rai. ShriKalp Nath

Rai. ShriRam Nihoar
Rajeshwaran,Dr. V.
Rajeswari. Shrimati Basava
Raju, ShriBh. Vijayakumar
Ram Babu, ShriA.G.S.
RamBadan. Shn
Ramamurthy, ShriK.
Ramachandran, ShriMullappally
Rao, ShriJ. Chokka

Rap. ShriP.V.Narasimha
Rao, Ram Singh Col.

Rao. ShriV.Krihsna

Rath, ShriRama Chandra
Rathva, ShriN.J.

Reddaiah Yadav, ShriK.P.
Reddy, ShriA. Indrakaran
Reddy, ShriA. Venkata
Reddy, ShriG. Ganga
Reddy. ShriM. Baga

MAY 4,1
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Reddy, ShriM.G.

Reddy, ShriR. Surender
RoshanLal, Shri

Sadul, ShriDharmanna Mondayya
Sahi, Shrimati Krishna

Sai, Shri A. Prathap

Sajjan Kumar, Shri

Sangma, Shri Purno A.

Sanipalli, ShriGangadhara
Satrucharla, Shri Vijayarama Raju
Sawant, Shri Sudhir

Sayeed. ShriP.M.

Scindia, ShnMadhavirao

Selja, Kumari

Shankaranand, ShriB.

Sharma, Shri Chiranji Lal
Sharma, Capt. éati sh Kumar
Shastri, Shri Rajnath Sonkar
Shingda, ShriD.B.

Shivappa, ShriK.G.

Shukla. Shrividyacharan
Siddhartha. Shrimati D.K. Tharadevi
Sindal. ShriS.B.
Silvera,Dr.C

Singh, Shri Abhay Pratap
Singh, ShriArjun

Singh. ShriKhelsai
Singh. ShriMotilal

Singh, Kumari Pushpa Devi



837 DemandsforGrants (Gen.), VAISAKHA 14, 1915 (SAKA) 1993-94 Ministry of Agr. 838

Singh, ShriS.B.

Singh Deo, ShriK.P.

Singla, Shri Sant Ram

Sodi ShriManku Ram

Solanki, Shri Surajbhanu
Subbarao, ShriThota

Sukh Ram, Shri

Sukhbuns Kaur, Shrimati
Sultanpuri, Shri Krihan Dutt
Sundararaj, ShriN.

Suresh, Shri Kodikkunil

Swamy, ShriG. Venkat
TaraSingh, Shri

Thakur, ShriMahendraKumar Singh
Thangkabalu, ShriK.V.
Thomas, Prof. K.V.

Thorat, ShriSandipan Bhagwan
Thungon, ShriP.K.

Tindivanam, Shri K. Ramamurthee
Tope. ShriAnkushrao Raosaheb
Topno, KumariFrida

Tytler, ShriJagdish

Upadhyay, ShriSwarup

Urs, Shrimati Chandra Prabha
Vandayar, ShriK, Thulasiah
Verma, ShriBhawaniLal
Verma, ShriShiv Sharan
Verma, Shn Upenqra Nath
Verma, Kumari Vimla
Vijayaraghavan, ShriV.S.
Vyas. Dr. Girija

Wasnik, ShriMukul Balkrishna
Williams. ShriR.G.

Yadav, Shri Arjun Singh
Yadav, ShriRam Saran
Yadav ShriSatya Pal Singh
“"Yadav, ShriSharad

Yadav. Shn Surya Narayan

MR. SPEAKER: Subject to correction, the

result” of the division is:

Ayes: 146 -
Noes: 250

The Motion was negatived.

MR. SPEAKER: | shall now put cut motions

No. 130, 131 and 132 moved by Shri Braja

Umbrey, ShriLacta Kishore Tripathyto the vote of the House.

* The following Members also recorded their notes:

Ayes: Sarvshree Dr. Rajagopalan Sridharan, K.P. Unnikrishnan, Venkteswara D. Rao, Sharad
Yadav, Devendra Prasad Yadav, Tarachand Thandetwal, Rajesh Kumar, Dr. G.L. Karanjia, Surendra
Pal Pathak, Rudrasan Choudhary, Jeewan Sharma.

Noes: Sarvshree G. Madegowda, Pawan Diwan, Dalbir Singh, P.C. Thomas

**Wrongly voted for Noes.
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(General). 1993-94 Fertilisers
The cutMotions Nos. 130. 131and 132 “Thatthe respective sums notexceedingthe
were putandnegatived. amounts on Revenue Account and Capital
) o Accountshowninthe Fourth column of the Order
SHRI INDRAJIT GU PTA {Mldnapore} Sir. Paper be gramed tothe Prestdem, outof the
These kights are not working.

SHRISOMNATH CHATTERJEE (Bolpur):
Pnly redlightis bright. (Interruptions)

MR. SPEAKER: Iregret. But | hope the red
lights are notred rags!

MR. SPEAKER: Ishalinowputthe Demands
for Grants of the Ministy the question .

Consclidated Fund of India. to complete the
sums necessary to defray thecharges that will
come in course of payment during tthe year
ending the 31stday onMarch, 1994, inrespect
of the heads of demands enteredin the second
column thereol against Demands No.1 to 4
relating to the Ministry of Agriculture.

The Motion was Adopted.

Demands of Grants (General} for 1993-94 in respect of the Ministy of Agriculture

notedby Lok Sabha

No. NameofDemand  AmountofDamandforGrants Amount of for .
of ) on Account voted by the House Grants voted by the
Demand on30thMarch, 1993 House

Revenue Capital Revenue Capital
Rs. As. Rs. As.

Ministry of Agriculture
1. Agriculture 213.93.00.00 2.26.00.000 1113.37.00.000 12.49.00.00
2. Otherservices of Deptof

Agri & Cooperation 36.21.00.000  34.35.00.000 188.48.00,000 171,72.00.000
3. Department ofAgnicultural

ResearchandEducation 716700000 .. 3583300000 ...
4. Department of Animal

HusbandaryandDairying 614600000  29.10,00.000 307.56.00.000 145.52.00.000

DEMANDS FORGRANTS (GENERAL) The Questionis:

FOR 1993-94INRESPECT OF THE
MINISTRY OF CHEMICALS AND
" FERTILIZERS. THEMINISTRY OF CIvIL
AVIATION AND TOURISM.ETC.

18.10hrs.
MR. SPEAKER: | shall now put the

outstanding Demands for Grants relating ot the
Ministries/Departmentstovote.

“Thatthe respective sums notexceedingthe
somounts on the Revenue Account and Capital
Accountshowninthe sixthcoloumnoftheOrder
Paper be granted to the President. out ofthe
Consolidated Fund of India. tocomplete thesums
necessary to defray the charges that willcome
incourse of payment dunngthe yearendingthe
31stday of March, 1994 inrespectofthe heads
of demands enteredinthe fourthcoloumnthereot



